
ANTRAL AI)M1NISTRATIVE TRIBUNAL 

ERNAKULAM BENCH 

OA 29, 67, 8.7, 113, 1.26, 137, 181, 212, 266, 268, 
269,277,2.81,299, 300, 301, 302 5  303, 31.9, 325, 
326, 327, 328, 3.29, 331, 333, 3.44, 345, 346, 347, 
348,350,351,352,353,354,355,356,357,358, 
359, 362, 363, 364, 366,368, 369, 370, 371,372, 
373 380, 381, 384 386, 388, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K..Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.H. Mohan.rned Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'LP.Latheel 
S/o Atteka 
'l'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Vrus 

Union Territory of' 1.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
jKavarathi Is!and-682 555 

ha i i'pe i'son 
(Dweep) Panchayath 

Jlsland, Union Territory of Lakshadweep-682 558 

Applicants 



4. 	The Exeëütive Officer 
Viliage.(Iweep) Panchayatl -i 
Kiltari Island, Union Teiritory ofi akshadweep-682 558 

5 	The Principal 
Govérninent.Sen jar Secondary School 
Kiltan Island .  
Union Feii itory of Lakshadweep-682 558 	 Respondents 

(By Advpcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
):nihTrritory oLakshadweep-682 558. 

2 	MaishaI 
S/a Kidavu Komalarn 
Thenakkal House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 AbdffllaA.P. 
S/a Khalid 
Alimapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 Rai 
$/o ;  &itfi Koya 
Pu1hiathldi1a 111am, Kiltan Island 
Uriii 	rHfry of Lakshadweep-682. 558. 

 Sa.'édMuhamrned Koya C.H. 
M S/outhukya 

Chayth House, Kiltan Is[and 
Union Territory of Lakshadweep-682 558. 

 Rafeek Khaii H.M. 
- S/h Abdul Rehrnan 

AJiyar Ho.us, Kiltan Island  
Union ieuitoiy of I akshadweep-682 558 	 App1icants 

( 	

(By Advoc4e 
'.' 

Mi 	habu Sieedharan) 

V ci s us 
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Union Ten itory of Lakshadweep i epresented by 
the Administrator, Kavai athi Island-682 555 

2 	The 1ector of Panchayath 
Union Terntoiy of Lakshadweep 
KaàhIsland-682 555  

The Chairperson 
Vi1lage(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Trri.try of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mi S Radhakiishnan (Rl,2 & 4) 

3 	0A8712013 

I. 	Abdul Salam  P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lkhadweep. 

2 	Sajid Khan, age 33 
So, Saidn9hm med 
KàtidhajH9use Kiltan Island 

ladep t 	 Applicants 

(By Ad'ccate Mi Piatap Abiaham Varghese) 

Versus 

1. 	The Administrator 
Union Feiiitoiy of Lakshadweep 
Ky:a.rat.hi -682 555 

2 	Thc Diiector, Department of Science & Technology 
Lalhd'veep Administiation, 
K.avaiat1u I4and-682 555 

1 I  I. 	•. i 	i  
,,--Sub vioal Officei 

iQffic of thç çnviionnient Warden 

10 

.T)partmeflt OT! ILnvironrnent and rorest 
ç: 	1 l\an Island, ' Jakshadweep -682  558 

LFI( 
4j4 J,i 	Chaiiperson, Village (Dweep) Panchayath 

Kj4tan Island, 	 weep -  558 Respondents 

AM 



2 
0 

S 
(By Advocate: 	{Mr.S.Radhakrishnan (RI ,2 & 3) 

00 	
(Mr.R.Rarndas — R4) 

4. 	OA 113/2013 

1. 	Mpthuko.ya T.P. 
Sb Kidave Haji 
Tb irLwathaputh, 1(1 Itan, Lakshadweep. 

2. ' 	Salih P.I .  

S/oIbrahirh Haji 
Paridara, Kiltan, Lakshadweep. 

Yaoob P.K. 
Sb Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMohamnied 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
$/O,.Sayed Muhammed P.K. 
Arakka1pura, Ki itan, Lakshadweep.. 

$EduiaA. 
0 

Si Kidve T.R. 
M:ib : Kiltan, Lakshadweep. 0• 

4:Tvar 
0 

/h Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

 S'atharC.H. 
i. 

S/61N/l Q h arnn1e d P. 
Chadipura, Ii1tan, Lakshadweep. 

 Rh S 
 -6 bi4ird V, 

Pald<yod 	Kitan, Lakshadweep 
0 •' 

1 0. 
i: 

JhQUFed.  P.Tk 
_--- /d k;uhFi Hàji, Pallithithiyoda, 

}iljan0 Lakshadweep. 	 .. 	 Applicants 

........- 
: 	

0 	 0 ( 
0 

/ 	: 'Q 0 a 	M.s.Daisy I Daniel) . 	 0 

Versus 

0 0 
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I. 
Administrator 

Union. Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
KIlta-682 55;8 

3 	'I he Employment Officer 
Kaärâthi,Ldkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panc1ayat, Kiltan 682 558 

Horticultural Assistant 
Villàe (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advpce. Mr.S.Radhakrishnan-R1 ,3,4&5) 

O!26'2O13' 

AsidulIaK.C. 
Sb Youuff 

• 	 Kannichett'a, Kiltan Island 
UT of Lakshddweep-682 558 

Kunhi.M. 
• 	S/1oAmbukoy 

M. • 	• 	anutñi'ei, Kiltan Island 
UTof LksldcPweep-682 558 

'faài1(, 
S/o Mohammed 
KonialarrtKiItan Island 
IJTofakshdadwcep-682 558 

Sa1ern P.P.. 
S/6,14a, msa 
Puthenpura, Kiltan Island 
UTofLakshdadweep-682 558 

• 

	

L 1 arid .n 	• 
7 	iqifathttliaKiltan Island 

( 	
1I 1 LTb'f alsh8adweep-682 558 

7 	•• 
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6. 	KuflhFK:.P..,, 
Sb Pukoya 
Kattâmpally, Kiltan Island 
UT of Lakshqa1weep-682 558 

7 	Abdul Kasiiyi P V 
Sb 6. P/1uneer 
1:ntàftiveli. Ki Itan Island 
UT fLakhddweep-682 558. 	 Applicants 

(B' Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Uiion Thrritory of Lakshadweep represented by 
t Administrator, Kavarathi island-682 555 

tie Oftèctor of Panchayath 
Uj.p:hJ...ritory of Lakshadweep 
Kavarathi hland-682 555 

The çh•airpersoti 
Villae (weep) Panchayath 
Kiltan 1sand, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village(Dwcep) Panchayath 
Ki Itan Island, Union Territory of Lakshadweep-682 558 

th Environicht Warden 
DpaItiiëntf?Environrnent and Forest 
Zbn101fi°ce, liltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	U\4r.S.Radhakris•hnan (R1,2,4 & 5) 

OA 137/2013 

1. 	JalaludheenK,l. 
SbO. Shaik Poovalap 
Iop\'alap I-use, Kiltan Island, 
1fl' f 	kshady'eep-682 558. 

I. i 1I s läm C . H .  
:4. / 	_- •._S/ç 

Kiltan Island, 
I1(s1iad/eep682 558. 

'-• ..•; 	i 	 .. 

--- 

. 
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lbiathuflàT.K. 
S)dAhätñed' 
ThrkaHouse, Kiltan Island, 

i talshadwéep-682 558. 

Ameerali A.P. 
Sb S'ed Mohammed 
ArakaJapura House, Kiltan Island, 
UT oiLaksFiädweep-682 558. 

Ismail I 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
0 -1- of'Lakshadweep-682 558. 

Syed.Mpharnmd Koya K.P. 
Sib Mohaiuied 
1611j`ipura 1-lOuse, Kiltan Island, 
UT. of Lakshadweep-682 558. 

Kasimkoya Cl-I. 
So Muthukoya 
Ammiptira 1-louse, Kiltan Island, 
UJ'. of Lakshdweep-682 558. 

(By Adyoce: JvIr.Shabu Sreedharan) 

I 	 Versus 

I. 	niÔi ,erri"or of Lakshadweep represented by 
ti Ad nh'iist.tor, Kavarathi Island-682 555 

The i'rector of Pan chayath 
Union Territory of Lakshadweep 
Kavprathi Island-682 555 

The chapron 
Village Uweep) Panchayath 
1ilta,i-i 1s1nd,Wnion Territory of Lakshadweep-682 558 

J 

Applicants 

The 	ecti'é!Officer 
Panchayath 

Kiltari Island; Union Territory of Lakshadweep-682 558 

TheAssistart Engineer 

	

RT 	trical Sub Division 

	

cjANIS?', 	- Island 
1et6 y of Lakshadweep-682 558 	 Respondents 

'...' 	S  
'7 



(By Advocae: MSkadhakrishnan (R1,2,4 & 5) 

Oi% 181/2013 

I. 	Sadakathulla.A; age 38 
S/oKunhi Ahàrnmed 
Ajn'ad House, Kiltan Island 
Lakshadweep. 

2. 	NararUlla T.T., age 26 
Sb Kunh 
Pail ihithiyoda House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.ahisy  I. Daniel) 

Versus 

The Administrator 
t.Jn.,ion Territory of Lakshadweep 
Kávarathi-682 555. 

2. 	1."ke.0hairperson 
Vi1lag (Dweep) Panchayath 
Kiltb-682 558 

Directoio1'Panchayat 
Qçpaiiit: of Panchayath 
Kavrathi-682 558. 

(ByAdvocate: Mr.S.Ràdhakrishnan (RI & 3) 

O.ANo. 212/2013 

PP. l-Iavvàbi, Wbo. Abdul Sàlam 
Labourer, Agricultural Department, 
Agat'i Island, Residing at Pallipurarn House, 

Lakshadweep, 

I .  

JByAdyocae:. Mr(.Jaju Babu) 

7 	\1.: 1\ Versus. 
/ 	/ 	 • 

lheEAiectoi ofAgiiculture 
1Territory of Lakshadweep 

Ia.tti Island - 682 555. 
S 

	

. 	 I  

. 

Applicants 

Re pond e iits 

A pp1 i ca lit 



2. 	ThAdrnnistrtor 
Union TërritOry/ of Lakshadweep 
Kayaratti Island. - 682 555. 

(By Advocate Mi S Radhakiishnan) 

9 	0A266/2013 

I. 	SabirAIi.K:: 
Kuriyathiyocla; House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

MC. Jaffr 
Palckipura,Hduse 
Kalpeni Is1and. 

1-labsa, A 
Alikonic House 
Kiltan Island. 

A.P. Naseerna 
Aynapur House, 
Kavraft1i Island. 

(By Advocate 'MrJK B Gangesh) 

eisus 

Fh&Admintiator, 
\diiiihisir'dii-6K of the Union Territory 

b.fLakshadweep, Kavarathi —682 555. 
. 	'Fhe Director (Services) 

Administra.tio'j,i of the Union Territory 
of Lakshadwèp (Secretariat), 
Kavaratti - 682 555. 

tnvironrnern 01 rorests 
y of Lakshadweep, 
2 555. 

•: 

- 

Res pon dents 

Applicants 

Respondents 
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(By AdvOcate:;Mr. S. Radhakrishnan) 

10 	OANo 268/2013 

I 	M NoorulAmeen 
Sb K C Sayed Mohammed 
Mulayam I-lou se, Agatti Island 
Union Feiiitory, Lakshadweep 

2. 	QB.M. Mansoo. 
Sb, Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati kiand, Union Territory 
Lak shad weep. 

(By Adyocaie: Mr. Grashious Kuriakose) 

Versus  

1 he Adm.inistiator, 
Union Teii itoty bf Lakshadweep, 
!(avrathi - 682 555. 

. The Director of Panchayath, 
Department of Panchayath 
Kavaratti -62 555. 

Direétdr of Sience and Technology 
and *nyirjent,, 
Ui4d'n Tei:t.r f Lakshad weep 
Kavithi-- 68V5 55. 

Director (Labot.r& Employment) 
Kavárathj 7682 555. 

Special Offlet 
Village (Dweep Pancha'at, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

1]. 	0A269/2013 

Ahamiied 13 a's heei'?C., age 32 
Sb T.ouns 	.. 

Island, 
1Tccej. 

Mi Gishious Kuriakose) 
, 

\f'iBEc'¼ 

. 

Applicants 

Respondents 

Applicant 
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Versus 

h Administrator 
Tê1t'of Lakshadweep 

Karathi 682. 555 

2. 	The Ghairperon 
Village (Dweep) Panchayath 
Kiltan-682 558 

3. 	The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

• 	4: 	Director Of.Pnchayath 
Department of Panchayath 
Kavaathi -682555. 

The Executive Officer 
• • 	 Village (Dweep) Panchayath 

1Kiltai-682 558 

llorticültural Assistant 
Vill age: (Dweep) Panchayat, 
Kiltan-682 558. 

(.By Ad\'ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. QA272OJ3, 
TP1, 	

• 

Ham äd  
D/o SaiM[h)rnf 
Nambi.h4i?. House,)iltan Island 
Lakshad'p 

(By Ad\octe Mr.Grashious Kuriakose, Sr.) 

Versus 

rjheAdininisitoi 
kshayeep, Kavarathi-682 555. 

2 	Diö pfJànôhayath 

,,,,TI?/aLath1682 555 

7  3 	itiv Ofi Oer e 	
(Dweep) Panchayath, Kiltan-682 558 

( 	 .. 	. 

•.\.:• //) 

Respondents 

Applicant 



Versus 

I. The Administrator 
UF of Lakshadweep, Kavarathi-682 555. 

 Director 
Science & Technology 
Chetlat-682 556 

 Director of Panchayath 
Rural Development Department of Panchayath 
Chetlat7682 	56. 

 Charperson 
Village (Dweep) Panchayath 
Chetlat-682.556. 

 Addi. Sub Divisional Officer 
Chetlat-682 556, 

 Junior Scientific Officer 
Chctlat-682 556. 

 Accounts Officer 
Secretariat, Kavarathi-682 555. 

; (A(4 &ca t e : Mr.SRadhakrishnanRl-3 & 5-7) - 	
IJ 

/ 	lhi 
> 

JX 	1OO/1Ci1 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 . 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 



HI Ii 

A.K. Sajeed 
Akkara House 
KaIpIsIaiiçl: 

P.Haee 
PoodyemHoiise 
Kalpeni Island. 

A.T. Ahadabi 
Athanam Thotam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandar.am House 
Kalpeni Island. 

C.P. Nooijehan 
ChenirnanarnPalli House 
Kalpehilsiand. 

6 	A.K. Bèebi 
Arakka!ar House 
lalpeni Island. 

7. 	M.P. Mohammed 
MuWpura House 
Ia1peni Isad. 

(By Advocte Mi K B Gangesh) 

Versus 

I. 	The Adrn.inistiator, 
Adinini.stratioh of the Union Territory 
ofLakshadweep, Kavarathi —682 555. 

2. 	The Director (Services) 
Adrhinistratiop of the Union Territory 

f Laks1adwep, (Secretariat), 
avaratti— 52 555. 

3 	beartrnent 	Agricu!tui e 
Upion Thritoi:y of Lakshadweep, 

av'ar?thi 682 555. 
4 Nl 	eented by its Dii ector 

Radhakrishnan) 

j C 

Applicants 

Re spoii dents 

I. 
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15. OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o NaIla Koya, Karakunnel House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/u Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura 1-louse, 
Andrott Island, 

M.Bampathi, age 50, 
'S/o Asainar, Kakkett 1-louse, 
Androti Island. 

C.Moharnrned Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Androti. Island. 

K.P.Moharnmed Yaseen, age 33, 
S/0 Nallakoya, Kattupra I-louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thanarnpoldada House, 
Andrott Island. 

13.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

ii. 	P.P.Fathimath, age 41, 
D/n Kunhiseethi, Palath Puthiyapura House, 

dron Island. 

age 48, 
L( u11a Attalada, Aliyathara House, 

1' Ai'dptcIs1and. 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L,Khadeejomahi, age 47, 
Dbo Buhari, Lavanakka! House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androit Island. 

K.Subaida, age 39 years 
Dbo Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

I.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-lakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K,K.Kunhibi, age 52, 
S/o Yousaf, Komalarn Kattu, 
Andrott Island, 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kol ikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma KR, Moosathada, 
Androti Island. 

K.C.Mohammed 1-lussain, age 39, 
S/oh Sàyeed Ismail, Kannichetta, 
Andrott Island. 

/N/SlFlamza, age 34, 

7 	 M.P., Pandathpura 
/ */ 	d F61.tItsIand. u/ 

w 

' S 
ç\ / 

.............f. 



re 
	

. 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.1-Iassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.ThajLwnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakka! House, 
Androfl Island. 

1-1.1,',.1-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andrott Island. 

1(.Mohamrned Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada I-louse, Andrott Island. 

K.Moharnrned Basheer,age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K,Moharnrned Farook, age 27, 
S/o .Kunhi Seethikoya, Kerakkadamali House, 
Androti Island. 

 A,Rsheed Khan, age 39, 
Sb 	Syeed Ismail, Aliyathara House, 
Andtou Island. 

 K.Abdul Salam, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andron Island. 

mar 1-lussain,age 31 
* K'a V., Kerakkada House, 

A\dt 	Island. 

irtft 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androi.t Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Androti Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
D/oYlousaf, Mylachetta House, 
AndrOtt Island. 

Doulathabi, age 33, 
'D/o Kidave, Lavanakkal House, 
Andron island. 

Guhar .fvladeena Beegum, age 37, 
Dbo;Mohammed B, Allyathara House, 
AndrOtt Island. 

46 	K JFookunhi Koya, age 36, 
5/0 Ykoob, Kolikkatt i-louse, 
Abdrdtt Island. 

47. KDeiwesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 

,.Andrott Island. 

y Avocate Mi K B Gangesh) 

Veisus 

• 	 •, 

• 

Applicants 
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. 

'The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshádweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island i'epresented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Moha,nmed Shamsheer M.K. 
SboBthesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
Sbo Seethi 
Aliyathara I-louse, Androth. 

Nouhakhan M.K. 
Sk:ed Koya 
1\4ayamkakkada 1-louse, Andi oth 

9 	i\'1dYininied Kasim P P 
S/djdave, Palathupra I-louse, Androth 

Abthi.. Ak bar 
Sb 	!bair 
1ithh Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 

- 
S/o [brahim 

'.Aliyathara 1-louse, Androth 
- 

- 	 - 	 ,. 	
, ( 	 • 	 I ..............aJ K.T. 

1111  • 	• 	 Koya 
Kinj.LThathi House, Androth 



H H. 
Mohammed Hassan 
S/o IKunhi Koya 
Ayeiamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechèri House, Androth 

MuhammedRafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

6. Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyanima 
S/o P.K.Kidave 
Palathupura House, Androth 

Mthàrnmed Khaleel 
S/o Adu11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By A4'4;ate: 	Mr.S .Radhakrishnan — Ri -4) 
(Ms.Rekha Vasudevan (R5-19) 

jivUPJ, 

\4\ ' I .. •-/ 

I 

- 

Re spon dents 
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16. OA301/2013 

I. Attakoya T.V, age 44 
S/.o Koya Thankga1 T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayced Koya, ae 43 
S/o Ko.yaKid'ave Aliyathara House, 
Androth Island. 

Mohamnied, age 54 
S/o Shaban, Biriyarnmada House 
Androth Island. 

 Yousaf, age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 M: ujeck Rehrnan, age 35 
S/o Koya, Karchetta House, 
Andioth Island 

 Abdul Nasr;..ge 38 

S/oNalla Koya; Kunnashada House, 
Androthislarid, 

 Mohammed .I3asheer, age 37 
S/° Yacoph, 1liathara House, 
Andi oth Island 

8 S'h 	ude,1  age 35 
Sb 	Sayec 	Ko'a, 1andath Puthiyapura House 
Anroth 

9 Pookoya, ag 44 
S./o Kbyam'rna,Mayarnpokada House, 
Andr)th Is.1ati 

10. Nofal,age 43 
S/.o . fKoyanna KQya, Thacheri House, 
/nd.'oth Island. 

Asif, age 37 
%S/Seeth 1 , Thácheri Moosathada House, 
Andioth Is'and 

N 

/ 

. 	J 	• •• 	•1 

. 



	

12. 	FJasan, age 30 
/b Jana1u1heeti, Kadiyammada House 

4ndrth 1s'1rid. 

	

13 	1':4ohamned Rafeek, age 41 
S/b Ashomi bi, i1utheth House, 
Androth Is1aid. 

Jalal,age37 
Sb Kunniseedhi, Palathupura House, 
Androtii Island. 

Farook, age 49 . 
Sb Koyamma, Pochalarn House, 
Androtli Island. 

Abdul Hassan, age 51 
S/p Abdul Khader, Karachetta House, 
Androth 11ard. 

Kdya,e48 
S/o Sayeed Mohammed, Thacheri Moosathada House, 
Androth 11ànd: 

Basheer, age 4,7 

/o . Kidye, Moodampura House, 
4°h, l;a0d. 

	

19 	Muhaiimed Iissain, age 42 
S/ô 1med,\zhikakern Pura House, 
Adioth Island 

20..Jbbaigè39 
Sb' Nài Fa KdI, Kunnashada House 
And roth Is! ai d. 

1'Ioham mcd Liaudden, age 33 
510 Sayced Iyldharnmed, Neelathupura House 
Adroth Island. 

11ed:age 
Sb Saed M 1pharnrned, Kunhali House, 

.1 • 
lii j)lCIflU. 

I iTame; ae 33 
aveldodarnkakkada House 

J(. 
isiancj. 

,. 	
I3ee6i, ge 46 

	

4L3Et' 	
y 



S 

Mohammeçl Saleem, agé42 
Sb Sayeed. Mohammed,4 Kunnashada House, 
Androth Island. 

Gafoor, age 41 
Sb Thangu Koya, Pentamveli House, 
Androth Island.. 

Siddeeque)age43 
S/b Kidave, Modiyothada I-louse, 
Androth Island. 

Shanavas, gd 33 
S/o Kunhi Koya, Pochalain House, 
Androth Island. 

Pookunh, age SOn 
,S/61 Kija , Aliyathara House, 
AdrÔtF Is'aid..,: 

Li I 

KaIee!p39 
Sb BuFiai Asanakar House 
Anckoth is1àh1. 

I1lys,age36 
Sb Hamza Koya, Aliyathara House, 
Androth Island. 

Mohammed I sheer, age 39 
S/b Sayced 4hammed, Aliyathara House, 
Aidi:oh IsIad.. 

MOi 	 age 33 
SloSaycOd Iail, Aliyathaia House, 

0 "Adioth Island 

\ 1.1yaKoya,age46 
f 	 Iader Matharapura House, 

bthIsla. 



Shainsuddeen, age 33 
Sb Abdul Kader, Belichetta House, 
Androth Island. 

Kunhiseethi, ge 47 
Sb AhooSala, Lavanakkal House, 
Androth Island. 

	

39 
	

'acooh, age 45 
S/o Sai•nddeen., Kunnashada House, 
Androth Island. 

Abdul J.abbar, age 3.8 
• 	 Sb Sayced Mohammed, Kannichetta House, 

Androth Island. 

J 1amal,age41 
S/Q $aype ,d Bukari, Bidumkattu Bilutheth House, 

Suaidagé.9 
• 	 DbSa.4 Bukari, Thacheri Biyyada, 

ndrot1i Island. 

gajinaeuii,age29 
DboNal1aloyt, Làvanakkal House, 
Androth Island. 

Shahaias eegirn, age 28 
Ebo Juihi Ko'â, Lavanakkal House, 
AnddtI 1lrid. 

	

45 	Siad 	age 32 
S19 Poknhi Rahmath Villa, 

age 33 
House, 

tan 
1 7k ~ I 

age 42 	 • 

usaf Pndaram House, 
oth Island 

! 



[1 Ilassan, ae 39 
Sb Sayced Bukari, Matharapura House, 
Androth Island. 

MdhanrnedS1eern, age 38 
Sb Yousaf, Thailath House, 
AndrothIs1ard. 	y 

MohârnrnèdMusthfa, ãe 36 
S/o Pookoya,Neganrna1a House, 
Androth Island. 

Koya,age36 
S/,o Attakoya., Mathil House, 
Andoth Island. 

Kamil, age 41 
S/o:Muthu Koya, Palathupura House 
Androh Island. 

53 	Asi,age30 
Sb ecthi I(ôa, Lavanakkal House, 
Andioih Island 

54 	Sakai iya, age 

S/.o y1tiikoa, Bilutheth House, 
Andioth Island 

55. 	S1ih,àg 37 
/o Kunikoya,Aynarnada House, 

Andioth Island 

56 	Rahmathulla ge39 
Sb SiddcqUe Bilutheth House, 
And oth Island 

57 	M61'i8nmedlarn Nasei, age 40 
S/oSayced Mbhamrned, Palliyet House, 
A n d.ioth 18 fall d. 

58. Sayeed Mohanmed, age 42 
S/o Kasimi, Ahadapurakattu I-louse 

1s1ad.. 

;\ 7 \r4\i-Iussin age 29 
I 	 , Sv ó, byaKunnashada House 

Is Ia ii 
rn 

S  / 



- 

S 60. 	JU Rahiiin, age 28 
Sb Sayeed Mharnrned, Kunnel House 
Andioth Island 

61 	Rasheed,age33 
5/0 Koyà I<erakkada House 
AnIioth Isl..nd 

62 	Cheiiya Koya, age 32 
Sb A boo Salah, Perumpalli House 
Androth Island. 

Mujeeb Rehman, age 37 
S/a, Sayeed Buhari, Karakunnel House 
Androth Island. 

Noufel K, age 33 
S/o Nattaya Koya, Cheriyadam F-louse 
Andioth Island 

65 	Abddl arnad, age 45 
S/b IKoyamma; Kai akkada House 
Andy 0th Island 

66 	Shamsu Shurnoos, age 34 
•S/o Chei•i•yakoaM., Pentamvilapura House 
Aridroth Island. 

67 	MohammedAbdul Nasei, age 308 
S/a Jaleel M Kottiathattu House 
Andioth IsIcj 

68 	ohamnd f'thahuI!a, age 33 
S/o Koyanrnakoya, Nallal House 
Andioth Is1id 

69 	Iathul1ah, ge 30 
Sb Kunhiseth i, Pci uinpalli House 
Androth T1ahd.. 

70. Riyasage9 
S/o 	yaS Shaik Kp P , Pe ntambelipura House 

- T T'4ndioth Tslad 
IN 	 I 

	

/ 71 \Nisai 	b 3.1 
S -Ki ave,P , Pandathu Lavenakkan House 

,• 	Adt 10 s I an d 	•. 

,.\  

, 	/ 	 1 
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72 	Rahmat, age 42 
S /0 Pookutty M , Mathil I-louse 
Andi oth Island 

73 	Mohammed Hassan, age 37 
/o ayecd Mohammed, Achammada 1-louse 

Andioth Island 

74 	Shamsudeen,age 32 
Sb Muthu Koya K , Nellai House 
Androth 1s1á6d. 

Mohamme.d Naseer, age 28 
S/ojvluhammed, Pentamvelipura 1-louse 
Aiidroth Island. 

Rau lath Beegum, age 29 
Sb Thangakoya, Arathupura I-louse 
Androth lsiad. 

Fatliahuddeen, age 38 
Sp J(idav UK., Makket House 
Andioth Island 

H 	, 
78 	Badaiul Mune, age 32 

s6 Abdul Khdei, Moodampuia House 
Andoth Island 

79 Mohammed Mstafa, age 33 
Sb Ahammadiya, Jabalpura House 
Andioth Island 

80 	i\4ohammqd 1asirn age 47 
Sb Kidaie1 V'IK , Makket [louse 
Andi oth Isld 

81 	NohaniedAboosalih, age 40 
Sb Sayeed MOhammed, Bilutheth I-louse 
Andi oth Island 

82 	Kunhiseethi, e 47 
i rS/o Yousaf, Mcthai apui akatte House 

ndiothlsIaid 
- 

- i 	 I 

8 	Jdanisa 1(o)/a, age 42 

I bo)Ahâmmcd Makkett I-louse 

	

/ -.Yncftoth 	ab.d..'  

..-,c. 	.. 
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 Atakoya, age 49 
Sb 	Yacoob, A1iyathara House 
Androth Island. 

 Ehalèl ; age49 
Sb 	Sayed, Cheriklçal Piithiyapura House 
AdrotftIs1n. 	. 	

. 

 Iathhi1l, age 34 
S/a Sayeed Moharnrned,Palliyett House 
Androth Island. 

 Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

 tv1ohanrned Farook, age 33 
Sb.o Nallakoyaç.L., Tharampalli Makket House 
Ahdroth Island. 

 Aboo1ih,a31 
S/p S1aikJ(Qya, Moosakada House 

. 	 S  

 Salebn, age 
S/oSeethiyKrakunne1 House 
Androth Island. 

 Mohamnid.Kasim, age 33 
Ip Sye1 Mohammed P.C., Pathada House 

Ahdot 	Istand. 

92 hiiyi<oa 	, age 44 
Lavanakka1 House 

Andi oth Island 

91 Molmmedissain, age4I 
S/a Sayeed Imail, Kandalath House 
AndrothIs1ahd. 

 .. Sabir Khan, ae 33 
S/a KoyanThaya, "Thattampokkada House't ko 

..Andjoth Tslard 

 
[ I i S  

4o 	'4yd aukaii, Podamkakkada I-louse 
* Anclrbth 1laiid. 



S 
96 	Akbai C age 33 

Sbb Attakoya 1< Edayakkal House 
indi'oth Is1aid 

97 	Abdul Vahab, age 33 
/o fhangakoya P , Kunchali House 

Andi oth Island 

Mohammed Musthafa age 42 
Edayakkal Hoise 
Anclroth Island. 

Navas, age 25 
Sb 11ussaiti,3h.ahira Manzil 
Androth Island: 

100 Shanavas, age 3 
Sb Shaiafudecn, Mathil I-louse 
Andi oth Island 

F1asan,age 33. 
/.o Seeikii M, Lavanakal I-louse 

d A nroth Island: 

M1ohamped Basheer, age 42 
5/0 YOUS, Nellal House 
Apdl oth Island 

103 Shapsudei, age 36 
S/p Nalla Içoya, Kunnashada House 

Anci.ibth Island 

104 /anul Abid, age 26 

S/P Kidave K, Palliat I-louse 
Androth Is1ard. 

105. Muthu Koya, age 39 
Sto Kunhi. Sethi, Makkette 
Androth 

Mohammed Mu khbccl, age 30 

/ 	Sp Koyamnmkoya, Ket akkada House 
klanl 

JD7. 	ai$udee.nç;a.ge 27 
Kidave M P , Pandathuputa House 

/....• .dL. 	Aidroth Island: 



2,9 

108 Shihabudhce, age 27 
S/p. NIutim IKova, .Pandathupura House 
Androth Is1and 

109 Ubaidulla, age 29 
S/o Satha, Kannipura House 
Androth fsland. 

Jalal,age49 
S/o Yousaf P.,.Moocifnpura House 
Androth is1ãnd 

KidaVu,àge.55 
Sb Inc1een'M.,:Biriyanmada House 
Androth Is1aid. 

Kidavu,age59 
S/o Irjab, Mekkat House 
Androth 1s1ani. 

Mohammed S1ahudheen, age 26 
S/oKoya 'LP., Kandeth 1-louse 
Andçoth Island. 

114 Mohamed, Shakeer, age 22 
S./6 Kuphtseethi, Makket House 
An'dot Js1aid.. 

115 Mo1amrnedA1thaf, age 24 
S/o: Jarna1 Mäyornpokkada House 
Andioth Island. 

116 

117 

/ 

• 

4 ,11 
* I 

'418E4C / 

Abdul Gafoor, age 28 
S/o Nallakpya I., Bappathiyoda House 
Androth Island. 

Mohammed Yathiya Khan, age 23 
S/o 3a ier;K, Mathil House 
Andioth Island 

Tfl 

Nalla 	a age 39 
S/O.Khadcr. F.P.:C., 
Andio.h Island 

unikoy, g:e::35 
Ahmed Pdnriikam House 

'\hdroth Islard. 



. 
120.Zaiñui Abid, age 41 

Sb AssainarN.P., Kandalath House, 
Androth Islahd. 

Moharnned,age50 
Sb •Abdul Khader, Kaval Chetta House, 
Androth Island. 

Abu:N8ir,ae,36 :4 
Sb S iiddiqu 'Kunnaada House, 
Andrgth Island. 

Mohammed Aboo Salih, age 37 
S/p Musthafa,. Ammelarn House, 
And roth I sian d. 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

Moharniied Rafeek C.P., age 38 
SIo Sayçed, Cher.ikkal Puthiyapuram 

ndibIi Isla 

126 Mofmrned Rafek, age 40 
S/ó .Kija, Jilutbeth  House, 
Andoth Is1an. 

Mukbee! ,âge 28. 
S/QMjeedL., Perumpalli House, 
Andqth Island. 

RasheédKhn, .ge 33 
S/ci KidaveA., Biyyadachetta House, 
Aridoh Islan. 

129 K1oha 	diook, age 31 
Sb Pok.ity Kthine1 House, 
íich I1ad.. 

130. 	alimthu11ah,age 31 
Sbo KdyammaK.P., Bappathiyoda House, 

ndroth Island. 

ri 	1 3''harhmed Kasim, age 30 
\/dtI1IS1a Kennashada House, 



Mohaiiimel Faa!, age38 
Sb Kidave M P , Kandalath House, 
Andioth Island 

Moha i !nrn ed Abi! dfor T M , age 38 
&/& NOIJ,dkoya 2  Tharam1 1' Makket House, 
Andiath Island 

Ii 	
1 

Janl, age 57 
S/OKidave, P00 'adakkattu House, 
Androjh Island, 

• 135. Mohammed Sa1.em, age 31 
S/o.HassanKUni, Keyiyoda House, 
Androth Islaid; • 

136. 1oyamma,ae47 
S/oAboQ Salch,Kava1chetta House, 
Andoth Island 

137 	-fda'athu!Ia, age 38 
S/o 1 Koyarnrna, Kaiachetta House, 
Andoth Island 

138 Abdul Azeez Khan, age 41 
S/o:M.ohanriie1, Birayammada House, 

P. 

Andioth Island 

139 Sharnsuddleen, age 32 
So Sideeque M P , Pazhayakamkattu House, 
/'hdidfh Isàhd.. 

140 I4s1j4 c.1-liii  age 33 
S/jc dyan1oya, Ammelam House, 
Anddth Island 

1 	H' 
141 Na!akoya, ae 50 

S/o Ahaii&d 1b  Q , Matharapura House, 
Andoth IIand 

142 1 1anza Koya age 43 
Sb Kidave B,Aliyathara House, 

ii 	T7N Ar d1 	Isiaid: 
30iiNJS,\ 

ag2 8 

tPra /I1 , Ammelam House, 

--.. 



144 Sayeed Isma!j,age 58 
Sb A1,dulIa P P, Pudarnkakkada House, 
An.idth Lsland 

145 Amjath Khan, age 28 
Sb Buniyarnin', Amthelam House, 
Andioth Island 

146, Mbharnmed Iqbl, ag.8 
S/o Na11akoya,,.1eruthpallY House, 
Androh Island. 

147. Pookunni,age56 
5/0 Ydusai1-1aj .Bappathiyoda House, 
Andioth island 

148 Mohamned Rasheei, age 38 
Sb Kidave A , Mayarnpokkada House, 
.nd.roh Ishft. 

149. Ch•riakoy, 	36 
S/o Kunhikpyä T, Thacheri House, 
Androth. Island. 

150 Nasecmudheei K S P , age 28 
SboA4utKidr T., Karachetta Sarommapura House, 
Andioth Island 

151 AbdayIQon, age 41 
S4 Sayeed Buhtii M , Kunchali I-louse, 

And1oth Island 

152 Liyabui ahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, agc 46 
Sb Kadci, PiurnpaI1i 1-louse, 
Andioth hiand 

	

-T 	-.-. 

OA 
I 54k" 

r 	 t. 
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5 
i 	ak ol<1oydniioya, Kol ikkattu Naduvilkam 1-louse, 

Andioth hlar\d 

j. 
,afiyüllah, age5 
1boj11arna Koya, Aliyathara 1-louse, 
Anaioth Island 
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• 	
156 Scethi,ago6o 

Sb 	Assaidai,' Pachanal 1-louse, 
Andiotj-i Ls1aid 

157 
.4 	I 

Sadakkath611a age 3 
Sb 	uhai i V K, Chettapokade House, 
Andi oth Island 

158 I3ashei, age 
S/o Sayecd K , KuniThashada House, 
Andrth Island. : . 	• 

 Moharnmed J<urlaishi age 25 
So. SayeedMoharnined, Karakunnel House, 

• 	 • Aiidrothlsland 

 Siaj 	age 47:. 
/o lKftave K.., Kinnurnpura House, 

/ndroth Island.. 

 Nohaniiied Ran, age 31 
S. 	Hamza Koyà K., Pathummapura House, 
Aiidroth lslabd... 

162 Lainül Ad, age 26 
S/o Nl1akoy4 ( C ,Pa!liyat House, 
Andi oth Jsland 

163 AbdI Jabhai, age 35 
/o Kunni Seethi, Makkett House, 

Andioth Island 

164. aje.d.Moha]ned,age54 
S/° Kidavu Povàdakkattu House, 
Andioth Island 

165 Atlabi,age7 
D/Q 	Oucf 1K F , Thacheii House, 
Andioth Jsapd 

166 I3811I<cs 	age3 
D/o.:Ko.aiiikdya P., Thacheri 1-louse, 
Andi oth Island 

.00 

/ 

•. 	 • 	. 

Yakoob, agc. 40 
/o Kidavu K, Ammelarn 1-louse, i.: 

Andi oth lslapd 

/ I • 	/ 
I  

. 	.. 	
;. 	 •• 	•.....I 



Mohammeçi Rafee, age 42 
$b Koyaiimikoya, Mayampokkada House, 
Androth Island. 

ullakoya,age47 M  
S/o Majeed K., Laaiakka1 House, 
Androth Island. 

Pookuihi,agç 46 
Sb Kida'c 'P., Amnlan House, 
Andoth Island. 

Mohammed Kasirn, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

Kadeea, age 5,1 
D/o Kidave K., Thacheri House, 
Androth 1s1nd. 

Mullahi, ge 1 
Dbo 11 davI . Palathupura House, 
Androth I1áid. 

• 	' 	I 

anzbr 	i2'eed P.P., age 25 
Sb M.P.iatbhu llah, Puràthikkatt Puthiyapuram, 
Androth Islalid. 

All A1ba1-  K.,age 25 
i.

Sbo ;Cheriya16ya, Kabnathimada, 
Androth Island. 

M6hammèdMa1ern, age 33 
o Shiikpy, Kunhali 1-louse, 

Andi,:otl' Istaid 

(By Advbcatc 	BGangesh) 

Versus 

1. 	l he Adminiruor 
Adiinistratidn Of the UT of Lakshadweep 
Kavarathi 692 555 

ogriculture Aj 

7 ç '..'UT .o ftt a l ha 	Kavarathi 682 555 
. ijh: U 	 Direcor. 

,hats 

'. 

App! icants 



3 

9epai trrient of Ianchayats 
idpi n.istration pf the U of Lakshadweep 

vai182 555 

4 	'(i11e (bweep) Panchayat 
Atdi othIs1.nd epi esented by its 
Executive Officer.  

(By Advocate Mi S Radhaki ishnan) 

17. OA3l2013 H 

1. 	•. Jafferage35. 
S/o Babüjan, Pännethechetta House 
Amini island. 

2 	Faiopque,age'33 
$ld' Khadet, Kulandam House 
Am in iIs1and 

3 	Abdtilla Koya, age 50 
Sb Attâko Lya, Malika House 
AminiI.i!aiid. 

4. 	Nä11akôdà4O 
S/o Abduflä.Koya, Puthoya Kanniyam House 
Amini Island 

5 	Al1 l Nibohrnxrd, age 47 
Sb Mbhamnid, Kombam House 
Amnli iaia Y i n 

6 	SIiajarudhee, age 36 
Kidak'e, Kotechetta House 

Amini Island 

7. 	JbbrP..Cáge36 
Sb, Cherira Koya, Purakkachetta House 
A iii in I I land.., 

8 	Yousal age 36 
Sb Iadei I3eIiyachadachatta I-louse 

1and 
& 	 j 

II 

9 	N46thi!ikpya, age 33 

A1Jl4
y, Mampurarn F-louse 

OSJs1and 

*f/ 	 Mi T B Gangesh) 

Respondents 



• 	 • 	
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S 

Veisus 

The Administiatoi 
Administration of the UT of Lakshadweep 
Kaviathi-682 555 

irec or, ofPanchayats 
I)epaitrnent of Panchayats 
Adthiriisträtibh of the Q. Tof Lakshadweep 
•Kav.arathi-682 555. 

District Panchayat 
Amini represented by its 
Executi\'e Officer. 

\'illagc ([wep) Panchayat 
Amini Island rpresented by its 
Executive Offiqe.r. 

(By Acvocate:Mr :S.Radhakrish nan/M/s Sheriff Associates) 

18 	0A30312013 

Aboobakei P ,age 41 
Sty. Kuphikuhi,P1 lam House 
Kavarithi Is1nd:. 

MusthafaB.R.,ag'c45 
Sb Sayced, Iakakada House 
I'avaraihi Islaid. 

Ma1id.Sh6fi4. 1  age 34 
S/o }-IamathJ\4 , Malika House 
Ka\'arathi:.Jslahd. 
........................ 
Abdul Nár'P age 43 
S)'d CheriyakoyaK., Aynipura House 
Kavarathi Island. 

Yacoob K.P., age 41 
/o Kidave U.P. Kuttipapepura House 

Kvar 	aathi Island. 

f . 	. 
it.oyaE 	gp, , a31 

House 

ENC 

Respondents 
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. 7. MujeebRehmànU.P., age 34 
S/o:.Alikoya.C.K.. .Uthampokakaa House 
Kavaiathi Island 

8 
7 

'1 hangkoy 	e. 43 
Sb 	Ukkas, Vadakkilapura House 
Kavaiathi Island 

9 MujcebRehman B, age 30 
Sb 	Tharigako'a, Birekal 'House 
Kavarathi Islaid.. 

10. Sajitha P.,.agc 32 
D/o All Aiad,am, Poovinoda House 
Kavarathi Island, 

IL sheci P1, age 44 
Sb 	Mohamnied Palliputa, Puthiya 111am House 
Kavai athi Island 

• 	 . 	' 	 ••; 

12 Abdul Rafeek K, age 44 
Sb 	Ahmed Kattimmada, Kadapurathaba I-louse 
1avaiathi Island 

13 Salcem A P , a34 
Sb 	Mohammed C P , Athampapepura House 
Kavatathi Island 

14 Mohammed 14ussain P A , age 29 
Sb 	Khaiid Haji K? , Puthiya Alikorn House 
Kavaiathi Islan'd 

15 Shajhan 	ge 35 
Sb 	l-Jamz 	J'h inn i kad 1-louse 
Kavaiai.hi lsi411H 

16 Anwai A P , ag 39 
S4o. 	ut:hu Ajpufa 
Kci athi Island 

17. Ba'sheer S , age 35 
S/o I !amzath A I , 	 a1iyabiyoda 
1.<~  b \1  a ra i in Island 

1'  

' DM 1 /Si ,, b:b'I&i 	Mël.i 11 am 
Kal t2\athIJS11nd 

(01 

... . . ..... 



• 	.: 	 . 

1 9 I-1am uh z, age 27 
§10 Lsman I-laji, Aynepura 
Kàvn4h 1s1an1 

20 Mujeeb Rehrnan, agé 38 
Slo Ilarnzath A I, Safiyabiyoda 
Kavaiathi Island 

 Manikfan K.P.;:age 30. 
S/o Abdulia A, iuttitapdpura 
Agafli lland. 	. 

 Flidayathu!Ja SM., age : 36 .  
S/o Hamzath B.K., Subaida Manzil 
IKavatathi Island 

 nsar 	ge '31 
bo Chci iya Koya K P , Pakichipuia 

Kavarathi. I'slahd, 

24, Suliman K..P.,age 38 
.S./o !Kidav.U.P.,, Kuttipappepura 
Ka\'arah I Island. 

25. Ycdob:CP.,.age40. 
S/.o. You Suf,P., Pueenakeel House 
Kavaiathi 1slnd 

26 NimLdn ' 	P , age 34 
bo Zakih 	Kochiputa House 

Kavai athi Island 

27 SalcemV 	ac9 
',bo Harnzth, V1oda House 
Kavai'athi 

28. aloyafta4l 
Sb 	Aboobck:r.M.I, Birekal 1-louse 
Kavataihi Island 

29 Nausbac1V , age 30 
5/0 1KsimiMC, Palliveedu House 
Kavaiathi 1slndi 

) 	I 

30 

/ 

Moh 	Iqua1 K K, age 31 m rnd 
/ 

5/0 Kasmi P V , Kunnarnkalarn House 
Kavaiathi Island 

"f . 	• 	• •.... . 

•:. , 	. 	
i'•, 

. 



31. 

32 

33 

34 

92 

36. 

IM 

39 

Mhik Au C P , ge 30 
S/a Au K , (Theridipapada I-louse 
Kavaiathi Island 

iVohàmnd 11i P.gt.ge38 
S/a Chei iya Koy Pallicham, Pulipinnakad 
IKavai ahi Island 

Pookoya P P , a g e 48 
S/a BabujanM, Putiyapura H o u s e 
Kiltan Island 

1-lussainali K P , age 33 
S/a Muhammed C , Kuttithayapuia House 
Kavaiathi Island 

Sulairnan M , age 37 
/o.1-Iarzàh IY1, Maidanoda House 

Kavai athi Island 

iKaja 1-lussain C , age 37 
•/p. Ahaiiired:Kha, T:P..Chungam 1-1ouse 
KavaiathL Island 
j ..3 	 •.. 	., 
Mdjebdhman T K , age 38 
S/a I hii ililad House 
Kavaiathi Island 

4ohàiiñedShfi K.P., age 32 
S/oS.ayedPOoA., Kakachiyapura House 
Kavaiathi f sIand 

Mohammed Rail B , age 33 
S/o Attakhidavè  I P , Beeianthoda House 
Kavaiathi 1lancl 

1 	 ii 	 I 

1.. :. 

kee1 House 
a. . 

.c.Theki Ia 11 1am 

ohmmcd RaeeI , age 37 
/0 Yttci l P ,I 1o kaiac h l)ap u 1 a  House 
, 1vdIatli island 

'4 	
I 

• 	. 

Ho use 



• 	

, 

N'IIiiI)iU B,ie 31 
Brakaroda 1-louse 

K ct va rctih i. I si arid. 

Jleel l•, age 43 
Sb Atuti \7eloda, Po.yamrnada Rouse 
Kavaathi Island, 	0• 

Dclhaih ae 3.3 ... 	. 

S/u Mdhrhn ed T:, Amahathakepura 1-louse 

Kiv.irathi island. 

SharafLidhecli, age 24 
• 	Sio.Aii A. Poonoda House 

Kavarathi lslnd 	 Applicants 

(By Advocaft': Mi'. K.Gangesh) 

Versus 

I. 	lift' i\dmiistitOr 
AdminitratioiT of the UT of Lakshadweep 

• 	 Kavauhi-62 555. 

bcpiibieit 1Agricu1ture 
UT of Lakshdweep 
•lK.a\'aiathi-682 55 represented by 
its Director. 

Dir LCtOi 01 Paiichayas 
fkpärtmin1 f Panchayats 
Admi:nisU'atidfl of the UT of Lakshadweep, 
KavaraThi-682 555. 

Disuict Paichiyat 
1Karaii i'cjrsL'ntccl by its 
Kxeculiye O[fcr. 

\'ilLigc (Dwci3) Panchayat 
Kavarathi Island. represented by its 
hxecuiivc O1'Iier. 	 Respondents 

(By Ackocate; Mr.S.kdakrishnan) 	 • •: 

19 	OA3')/?tfl3 
7,7 	• 	 • 	 •... 

i C 	Sheei, age 3A 
Sd l-Iii 	:lti1mmeectta 1-louse 

S 



K.K.Razak,age27 
S/O. KhadeOya; Kunniyatarnkakkacia I-louse 
Amini Island 

 PAshiaf,age3' 
/o Ahamed, Pallam House 

Amini Island 

lC..Mbosa,age44 
0:/\kO)'KeClaChery House 

/\mim Island 

13.Kasmikoya, ae 42 
S/() Chcriyakoya, Balapp House 
Amini island. 

attako'a, ge 41 
S/b 1-Thia.koy, chnmthabel!i House 
AriiYnifslahd. 

1a1ieei M, sage 33 
Sb Abdullakoya, Madam House 
Amini Iland. 

Pookunhi 
S/a T.C.Yousaf', Noormahal House 
Amini Island. 

(By Ad'ocatc: r.K.B.Gangesh) 

.000 

ffOMN1s.'\ 	. 	 Versus 

• 	1t 	1nist'itbnbf the UT of Lakshadweep 
jrathi-682 . 55. 

6tEtC' / 

Applicants 



• 	 4Z 

2 	Duectoi of Panchayats 
Depaitmcñ. 9f' Panchayats 
Adrnimsti at 	of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Dueci.oi of Eclucauon 
Diicctoial.c of Fducation 
Adm inisu ation of the liT of Lakshadweep 
Kavaiaihi-682 555 

4. 	\/ii1ag .(Dwep) Panhaat 
Aniini island represented by its 
Executk'eOfflcer. 

(By Advoate Mi S Radhakrishnan) 

20. 	.A N 	25/201 

MoammedAbdul Razak 
S!d. U.K.Nàila;Koya 
Auialadà!Iouse 
/ndi'ofl Island.. 

2. 	K,Moosa. 
I.di.1niiIoUse, 
1idaiiath Island 

3 	llamKoya B 
S/a Abdul Khade 
13ii iyammada I louse 
Aiidit lsld 

(By Ad cte Mr.  KJ3. (3angesh) 

,Vrsus 

1. 	Thc Admi n I stittor, 
Adniinsuation of the Union Ten itory 
911 akshadweep Kavaiathi - 682 555 

2 	Lhe f$iiectoi (i\'1ces) 
Adinimst1a tkSh t1Qn of the Union Teii itory 

we c) Lcidc (Secretai iat), 

/ 	Au/,.\Ka\vaiatt1 - 82 , 555.  
'.. 	 • 	

; 	 ,• 

( 	
"I'Lpa1tmcnt oFlEn\'loinment ofFoiests 

c\ 	
I

fljOfl TeH'itiry Of' Lakshadweep, 

\ 	 l4avai:athi 	682 555. 
/ 

. 

Respondents 

App! icants 

Respond e ii ts 



(I . 	 - 

• 	•• •; 	 4-3 

(By Ad\oca1e Mr. - S. Radhakri.shnan) 

21. 0A32612013 

1, 	Sa\'ad T.K., ae 40 
Sb Mohammed A.P:, Th.i'rinikkadu 
Kavarathi island 

Abóobäcker:l.P, age 43Y 
Sb Harnzath K.P., Pallipur 
Kavarathi island. 

Aboobackei' P.K.., age 34 
S/.o Fahahulla,.Puleenakeel 
Javarathi Island. 

.•Jehangcer A.ft, age 32 
S/o -lameed, I iapura 
Kavarath i Island. 

Slajan B., 'ige 35 
'p Ki(l;aye, Iadayj 

Kava:athjisiànd. 

(By AdvOát: JVir.K.B.Gangesh) 

Versus 

I. 	The Administator 
Administration Of the LIT of Lakshadweep 
Ka''ar@thi-682 555. 

bireétor of P?I1hayats 
•epiriiient ofjanchayats 
Ad11111),tidt1On a! the U F of Lakshadweep, 

I5•_55 
• 	 •: 	•• 	•' 	 - 

Dpftmet ol-Science & Technology 
Uiio'rflto of Lakshadweep 
Kav0rathi 2682 

AI rpresented by its Director 
i 

(Dw°ecp5 Panchayat 
0 	f 	Kàrathi Island represented by its 

or 

ishnan) 

Applicants 

Respondents- 



22. 	OA 327/2013 

larook, age 40 
Sb KLinhiko9, Pulippinakkad, 
Kavarathi Island. 

ummer Farook age 3 , 
Sb V.P.Kasni Kirtholt151*11,a, 
Kavarathi islnd. 

(13)' Advocate: Mr. K.B.Gangesh) 

A pp ii can ts 

S 

Versus 

I . 	The Adniinisurator 
Adm n istratkon of the UT of Lakshadweep 
Kavarath1-682 555. 

2 	Dli ;ectoir of Panchayats 
Dcpai iment of Panchayals 
i\dmmiti at on of the UT of Lakshadweep, 
Kivaiathi-682 555 

i)epartjiient of Environment & Forests 
Unidn Ierritoiy of I.akhadweep 
Kavarathi-682 555 

\'illage (Dwcp) Panchayat 
Ka\'arathi 1slad represented by its 
l: x ec!Vc  Offlccr. 

(!3y Adocat1 e: Mr.S.jad1akrishnan) 

23.  
j. 

Sa Ift 	C Ift 	.f; gc 34 
S/o moliallood I-Iaj i, Chendipura, 
lavarathi: 

Sciinul I lamecd PP., age 39 
S/o Atta .i K.P., Pokara Chepura I-louse, 
Kavaiathi, 

olamiie k., age 35 
Sb 1 -IañathBP., Karutholapua House, 

àicU1 

( / 	 tSlKieh P.age 41 

	

c?& 	I 4  yIohamied, Pallam House, 

,J 
\• 	 / 

.-. 

Respondents 



. 

3. 

Applicants 

(By A 	 Eangeh) 

Vet sus 

The Adiñiiistraor 
Adiinistration bf the UT of Lakshadweep 
Kavarathi-682 555. 

2.Director of Panchayats 
Departrpent of Panchayats 

	

• 	.Admiistration..ofthe UT of Lakshadweep, 
K'ahi-682 555. 

Directi of Eduation 
Dirèdidrate of Education, 

	

• 	Adn in isti ation of the Union Territory 
of Lakshadwecp, Kavarathi-682 555 

Yillage (Dwee) Panchayat 
Kavarath ls!and represented by its 
fxccuti'e Offictr. 

(By Aocate Mi S Radhaki ishnan) 

24 	QA3/.O13 

J hahita 13ceum M M , age 38, 
\k/o 1 in.R.izcd,Madeena Manzil, Kiltan. 

	

• 	 tpervisoi 	or Twisting Centre Kiltan 
1)jstrictachat, Kiltan. 

2. 	Shahul I-1amcdP.K., age 50, 
Sb Sayeci Kya P.S., Thottathakkara 
Store K.ècperUmClerk 
Coir l\vistingCentr Kiltan 
Disti ict Pancbayat, Kiltan 

U 

age 33, 

7 	DMIN,g'Yed Ahdilla Koya, 
kmkularn, IKiltan 

Coi' ['wisting Cenue Kiltan 
Dsi2 Panclnayat, Ki itan 

Respondents 



(By Advocate: `N/Ir.l. 	V i\4ohanan) 

Vei sus 

1 hc Adminisuatoi 
Adminisu ation of the U'l of Lakshadweep 
Kvaiathi-682 555 

2 Duectoi of Panchayats 
Dcpai tment of Panchayats 

101 	of the UT of Lakshadweep, 
Ka\'arathi-682 355. 

3. The Chief Executive Officer 
District Panhayat Unit 
K ii tan, Union Territory 
of Lakshadweep-682 557 	 Respondents 

(By Advocate: ML$.R.adhakrishnan) 

25. dA3I/2O13 

I lussai 1n K C , age 34 
Sb Sayeed Mohammad A M 
Katti)amchatta (I-louse), Agatti Island 
UTdfLak shd v1ee p .  

Wokiig 	.aa! labourer in the Department of 
Science & l echnology, Agatti, Lakshadwccp 

2 1 iydei P 
Sb 	Sayeed.Buhari 1-1aji U. 
PokLnhappada (House), Agatti Island 
U I of 1 akshadwccp 
Voi king 	s,casua1 laboui ci in the Depaitment of 

Sc ince & Technology, Agatti, Lakshadwecp 

3 rii ibai 	J3 	age 	39 ,i'. 

bo I hinLa (j-1 
K unnabiyoda I Ibuse, Chetlat Island 
IJl oil ak-hadweep 
\Voi king a 	casual labouirer in the Depai tmcnt of 
Scieiicc & Téhiioldgy,Agatti, Lakshadweep. 

--4 NJazmal Baikth1K , age 27 
bo Sccd i koya 

1Kwiyathiyoda 	1 1 ouse), Chetlat Island 
-ì  .1 t)fLkshadwep 

( \Viig 4 csu 	1bouiei in the Depaitment of 
cclnology, 

/ 	I 
/ 

.................... . ............... - 
. 	I.-. 	. 	i.. 

/ 	 I  
..,..... 	 - 

. 



(By 

2. 

 

 

 

I 
I 	 I 	 II 	J 

•'ersus 

The Administiatoi 
UT of Lakshadweep, Kavarathi-682 555 

Chairperson 
Vi!!agc (i)wecp) Panchay'at, Agatti-682 557. 

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The Juniot Scientific Officei1. 
Depaitment di $cience & Technology 
Chetlat-6:82 54. 

The JühiorSiific Officer 
I3epaitment ofcience & Techno!ogy 
Aatti-682 55:7. 

App! icants 

Sr. & Ms.Daisy I.Daniel) 

	

6. 	Diêcpr ofarchayath 
[)epartrnent diPanchayath 
Kavarathi 7 682 555. 

(By Adbcae: Mr.S°.Radhakrishnan for R1,4,5 & 6) 

26. 

Sb I6yakun111 
8âiianivapura,Ki1tan 
I1(8hadweep 

	

2. 	K.Azhar 
S?o.'S'ed Buhar 
¶.flyathivothi,Kiltan 

AAhand 

Hat lIaJ) 
IN 

Vet sus 

Re s p0 nde nts 

Applicants 



- 

Adniioisnati 
Union1 rnoLy of Lakshadweep 
TKavaitti 

2 	1) 1 recibr, olPanchayats 
Union 'Teiiitoiy of Lakshadweep 
Kavaiatti 

3 	Sub-Divisional Offlcei 
Kilian IslandUuion Teriioy of Lakshadweep 

IKiltan. 

4. 	Director, 
Seryicps, 
UT. of Lalshadweep, Ka.varatti. 	 Respondents 

(By Advoc1e: r.S Rdhakrihnan) 

27. DA 344/2013 

Kassim A 
S/o.Attàkbya P.P 
Al iyaihara i-louse, Androit 

2. 	Jalaluddin N 
/o AttakOya N P 

Nengummada 1-louse, Andiott 

3 	lvlohammcd I hissan C E 
S/oKiinhikoyaSV.P 
Fdaykkal; I-Eouse, Andrott 

Mohammed IaTeek C.K 
Sio.Koya K.0 
Cheriyà Kalkanal I-louse, Andrott 

J\46ainmcd- lKànaluddin M .K 

S1/oShihabuddin Pookoya Thangal 
Myankakkada I louse, Andi ott 

6 	Mh4mmedBasheei C 
s6ilPookoya 
I da 	kal 	u se ''ak 	I lo, Andi on 

• 	
NL'

l 1-Ias A 
o 

house, Andiott 
t I  

:.J.;,.:... 
• 	 . 	 . 	 -s.- .. 

5 	• 	/ 	: 

• 	 . 	... 	 / 	 . 	..... 

/ 	I 
- 	.. 

..... 	................. I 



ILA 

8. /lUt:shida.I3eg 	C.N 
DIoiLite Shittdlin Thangal 
Chèrnayath 	laath, Andrott, 

(By Advocate Mt 1K  B Gangesh) 

/ersus. 	. 

The Adhinistraor 
Admkistatioit of the Uiibn Territory 
oiLakshadweep, Kavaratti —682 555 

 Director oiPatchayats 
Department of Panchayats 
Administration of the Union Territory.  
oiLakshadwepp, Kavaratti —682 555 

 Dcpartnicnt of Electricity 
Union 'I'erritor" of Lakshadweep 
Kavarathi - 682 555 

 Viliage (D'veep) Pancha'yat 
Andro1s!ad reprcsend by its 
Executive 101682, 552. 

(By Adocaic: MrS Radhakrihnan) 

28. OA 345I2O1_ 

I. A y s ho mma E.G 
D/o 1-lamsa, Ellachetta House, Agathi 

 I3eefathumma.R.V 
D!oKasmi Ko)?a; Puthaivced House, Agathi 

 KàdecjiPK 
l2!;1KQya1JIdsn, 1?tlmalad I-louse, Agathi 

I: 

 Abi,1M uthlMK 

Sio:akoya N4aamkikada House, Agathi 

 Abdul.ShUkcjOr 
S/o,late Ust'f 
lvIelaillamHo.te, Agathi 

)\L 

Lt I la M . K 
A hop backer K o ya V . K 

ashikaIaa House, Agathi 
I 

, 	 )tn:or1i 

1 Trft 	 H 

Applicants 

Re s p0 n dents 



10. 	NazeriK 
S/o.Kidave 
K unn I kathiyàpada 1-louse, Agathi 

ShowkaIm1i M 
/o.Ummer B 

MaJKa'achoda House, Agathi 

12 
	

Sad M6hamiñed K 
!cPoo1Koa13 . 

Kcpa1 flouse, Agathi 

13 
	

NaseerP 
S/o.Muihalif K 
Pahc1a I Iouse, Agathi 

Aboobacket N.M 
S o.A bduI, Rahman F 

afesi,Manil, Agathi 

15 
	

7\'bdil Sa1ini.'.P 
s/çhpriya Koya C.P 
7'1tIi 	TIlani Agathi 

16 
	

AIl)1 
SI,N4ohani6dd Koya 
IKa1kdi 1-lo6se, Agathi 

17. 	Axhar C 
S/o.Mohamined Koya T.P 
Chal1akJad FIuse. Agathi 

1-Ibuse, Agathi 

Hji K 



A 	I 

20. 

21 

22 

23 

24 

25 

26 

27. 

28 

29 

Sayed JvIphamped 
Sb Abdu11a P 
J\'1ai lyath od a l louse, Agathi 

.

umried 1<oaB . 
Sb Koya 
Biyahibiyoda House, A;gathi 

Naleesa M.K 
D1o.AbdullaKo'a K 
M ooihamkak.kada T-Iouse, Agathi 

Koya P 
SIb.Kunhikoya. 
Pondwoda I loise, Agathi 

Kas:flhikoya1I; 

iKaiiaiiiahnidcla Puthiya 111am, Agathi 

Aboobacker up: 
$/o AIi Mbhamthed 
Uppathoda 1-louse, Agathi 

1adaiudhecn V 
o,Kos 

v'ahda MdflLL1, Agathi 

I 	) 	 I 

Kamauià B P 
1)/a MohiminodS 

apthiyoda IIose, Agathi 

I lindumbi lvi 
/.A,ko.y 	.: 

[VIai I iyam 'eviyoda 1-louse, Agathi 

Ia! ici A P 
'o Sayed l3uhai i T. P 
Aiib:a.da.Hous Agathi 

30. 
IJ  17?. 

/ 	 .5 	 ,. S 	 • 	 1). 	.:,:I .,,.., 
V 

T3iI. \3 
/ 

\. 	
• '• 	 I 

2' 

114 I/ I 

h i dhn 1 M P 

iajIloLise, Agathi 

4.t.h(ikoya :1K 
iyapappcida 1 louse, Agathi 



Naseer T.P 
Sb .M u ha 11 f 
Thekku Puthiya I 11am, Agathi 

Ubaid U 
S/o.1-Iamza U 
iJmmmerodachetta IIouse, Agathi 

S.yed :0Th 	K.T 
S/o,boo S 
Kdlanth ithiyoda I louse, Agathi 

38 M ah a m od P P 
")/O ')ayed [viohammed 
Pu'hiyapand'aiam I-louse, Agathi 

AbdOi1aB, 
S.:/bF3athahL.l:la 
13 iyashahiyoda Housc, Agathi 

1 lajardmma T.P 
!)7o..i\du.l ,qdcrkoya P.0 
Tie1< ku Puthiyai1 lam, Agathi 

sçeraTK 
D/b:KiiIidj 13 

:kj1'o il!ct1 I:1puse A.gathi 

 
bo..Sayd Au K 

DMIlty l o, 	\13 iyasbahiS'dda. I-louse, Agathi 
..\ 

;/ 	'.k43\\lriyambi  13' 
J3o.,Ummer C 

9 	I! ,Iu.1hathoda I louse Agathi 



48. 	Nisamudhcé 	.K 
S/o.Ilamza CK' (Late) 
\/adak Kccla 111am, Agathi 

49 	Che.iya Koya A 1K 
S./6 Koya P 
Al iyalKunn immacla 1-louse 
i\gathi 

Mohamid!1i C.P 
S/o.KsmiKoya A 

h.chalakap9da 1-louse, Agathi 

SayedMoaiirncd K 
S/o.Yojsaf'A 1  
Itiniimpyrm 1-louse, Agathi. 

(By Acivocatc: M1 	Gangesh) 

• Versus 

Th 	d'inisLrtbr 
Adiinistuatiqn of the Union Territory 
oiLa1shadwd,e,p, Kävaratti — 682 555 

D C,  p ,a itherit of Agriculture 
Jpion Territory 

 
of Lakshadweep, Kavarath 

Rcpi'eifle'its Diiector —682 555 

of Pnhyats 
:fpançhayats 

\dinimstttion of the Union Territoiy 

( 	
- 682 555 

, 	 / 	 • 	
•, 

/ S 	

• ' 

Tft 	
S 

Applicants 



614- 

4. 	Village (Dweep)i  Janchayat 
Agathi lsla:dfrs.entéd by its 
Ecjtiv .Offièi - 68254 

(By Advocate 	Idhakiishnan) 

29. OA346I2013 

Ummer larook Shah 
S/o.Aboosala 
Malikakal I-lOuse, Arninii 

P.A Sayedall 
Sk).l-limzakyi 
Puthiya Asharoda I-louse, Amini 

3 	Rahmath Ekgam 
I)/o Ahamèd,: :. Malikakal House, Arnini 

Aharnedkoya 
S/p.Koyakidvu,. Surambi House, Amini 

Vliyabi P.0 
I)/o.Anthukoya, Palliyachetta I-louse, Arnini 

I3ëebiM.P. 
f4al I ipura I-louse, Kavaratti 

AJqyYP 
/o ttakoya, Vadakkilapura, 

Kavarafli 

(By Advocate: Mr.K.1 Gangesh) 

Versus 

I. 	I'hc Adminisirathr 

administration oithe Union Territory 

pl Lakshàdweep, Kavaiattj - 682 555 
, 1 

cpi tnnt of Panchayats 
iat Adminitio n of the Union Territory 

rlhaep, Kavaratti —682 555 •..) 	.7 , -'., . 	S 	 • 

'( 	 " 

S 

Respondents 

Applicants 



- 

JI 	i' 
I 	 I 

ILl 	'4 	I 

I 	 :• 	LI 

3. 
1 	1 r 	 - - - 

Director of Education —682 555 
Li 	 t 

4 	Ii11age (DWeei) Panchayat 
Arnini island ipesented by its 
E1xcutive Officer - 682 553 

5 	Village (Dweep) Panchayat 
Kavaiatti Island repreented by its 
Excutiye Oficei —682 555 

By Advoct 1e N'1r 1 S Radhakrishnan) 

30 	OA347I201 

I 	uhaiabi P 
D/o Kunhikwihi 
Pa lli1charn FIu*Se, Kavaratti Island 
........................... 

2 

	

	Maharnoor M? 
1?c) l-Iamzath 1  
MQlakcpuia lioFuse, Kavaratti Island 
J 	( I 	 I 

3 	 'I 

Ld. 
Ul\ 1 k rapth 'Kavaratti, Island 

4 	kimnaP\' III 

DIo Mdna ' 
Puthiyavedi, Kavaratti Island 

S 	Saiomma K P 
)Ao Ibrahimku4y 
eelakochictiyapurarn 

Kavaratti Islard 
I 

6 

iatti Island 

7 	3ebiA, 	II 

•r: 

J 

/ 

d:Hbse,KavaFatti Island 

pp Abdwahirnan 
A'nepuia House, Kavaratti Island 

1J.I 	 .F 

Respondents 



ell^ l)IV
F 	 f • 

9 	Rahrnath Bèrn B 
IoA1i 

Baliyal 1 Hous; iKavarai Island 

	

O. 	,a1ihah V.M: 
1)10 Valiya Abduiahiman 
'Vadakkurne1ac1dàrn, Kavaratti Island 

1 1.R4hiyambeeT.P 
1)YO.AhamlT1ec K.P 
Thottathapura, Kavaratti Island 

BefathumnmB 
DIo.Aboobackr 
B eëramth Oda,' Kay aratti Island 

Rahmath Beegurn P.P 
t?Ip.Ata 1  K.P 
1 1 ohaiachepura, Kavaratti Island 

/Iaijä.ñath 
[)/o .,MOthu Ayn:apura 
KuthippaRpepul a, Kavat atti Island 	 Applicants 

(By Adyo & ,'~` , 'r I B Gangesh) 

Veisus 

The 
the Union Territory 

of I. akshadweep, Kavaratti - 682 555 

Direcor (Seiiqes) 
Adrnimsti ation of the Union T'eri itory 
of' Lakshad\dep (Secretariat) 
Kayiatti— 682555 

1 	Fl 	
I 

I' 

	

3 	Diiecti of1bdustiis 
1Jhi'I'erI:itdrSh ofLakshadweep 
Kavaiathi repcsented by the 

	

.., - iltctbr of Industi 'Cs 	 Respondents 

Mi S Radhakiishnan) 

/ 	0.: 



Anwar Hussain 
DIo.Essa 
Kottapura 1-louse, Amibi, 

	

4 	Sajtha Beegi..rn 
D/o Sayeed Abdulla Koya 
Belt House, Amini 

Harne6daffibi.  
[)/o.Shaikoya 
Monakkallachetta House, Amini 

Hässaihar 
S/o.Mohammed 
Alirnmechett House, Aimni 

Ksar 

KtiIivadachetta House, Amini 
I 	 J 

(ByAdvdcate Mr 1KB Gangesh) 

Versus 

The Adminis:trtor 
Administration of the Union Territory 
of Làkhadweep, Kavaratti - 682 555 

{7irector of Párichayats 
I)etpTtek11 ofPanchayats 

the Union Territory 

oCci 	ycep 

	

/

\PI A/ 

	

	 • 

ãten 
\in Territhry of Lak$hadweep 

aycirathi represented by 

	

••\ 	
;/ 	)etorofEducation-682 555 

\'  

App! icants 



7_ 	1 

F 	
I 

/ 

i 	yie (wep)'apcF1Yat 
I Aqirn 1s1 	Sntd by its 

82554 	 Respondents 

(By Advoèat Mr S adhakrihnan) 

I 	
r 

	

32 	0A35012013 I 

Moharnrned lIasan 
Sb Abdul Kadar 
Mohapuiakkad House, Andrott 

2 	Abdul Hassan 
Sb Attakoya 
Kaithatt House, Andrott 

.SayedMoh 1ied' 
$/o.Aboosala'. 
i<:arèljetta HoUe., Andrct.t 

Mohammed Hussain 
.S/o.Mohammecl 
Iappathiyodâ House, Andrott 

	

5 	irjuddeen 
SI9oy 1abrha l'çoya 
<?er1kcia Houe, Andfott 	 Applicants 

(By A&voct K4rT(B Gangesh) 

Versus 

I he Arninifçator 
ministration of the Union Territory Ad  

of Lakshaweej, Kavaratti - 682 555 

	

2 	Director ofanchayats 
Departneriit o Panchayats 

tio of the Union Territory 
iiLi.' ...... I. 

	

3 	Djstrict PanrbIyat 
Kaaratti epiened by its Chief Executive Officer-682 555 

7 	\V illage (Dweep) Panchayat 
Andrott Island eprsented by its 
1Ececutive Qffider - 682 554 	 Respondents 

(By Advocate Mi S adhakrtshnan) 



2 

3 

II 

/ 

/;4• ?DM!fI/Sr' 
/ 	 001,   

I 

1 	 I 

.. 
	 I J 

33. OA351/2O1 

Mohammed Hussain 
S/Q lndheen K ç 
I3iludieth 1-16use, AndrQfX 

2. 	Salah\udheeri 
Sb Muthukyd 
Kunthathalarn 1-louse, Andrott 

3 
	

FIssarj  
S/o .Atta.kOy  
Kunjanattich.etta; Andrott 

ri 
	

Yousaf 

4M SE 
1ItTft 

(By 

Sbo..Po.cikoya. 
Puthiya Eddiyákkal House, Amini. 

Advocate Mr K B Gangesh) 

I 	 Versus 

h1 e 
AdIThnistrátion of the Union Territory 
b't kshadweep, Kavaratti —682 555 

Director of Panchayats 
bepart 	o:.fPanchayats 
Administratiøn of the Union Territory 
pf Jakshad weep 
Kvaratti - 682 555 

artmen 	m t of Woen & Child Development 
J4 c n J eiirikiry  of Lakshadweep 

KaVathi 'r 

Reprsent9d y its Diredtor 682 555 

:i 	.... 	 ,. 
Vi1lge(Dweep) Panchayat 
AridrMt Island represented by its 
Executive Officer - 682 554 

Village (Dwecp) Pancljiayat 
Amiii I1slarid tepresented by its 

\Fxecutive Officer - 682 553 
'S 	7 

Ocat Not, 'ftdafu ishnan) 

iii 1 	 1 
.:.. 	. 

/ r 	' 

Applicants 

Respondents 



. Moharnmediyaz Kh+ 
$/o P4rnW ' 	 t j 
Thadi 46de A;6dif ft 

2. 

	

'tt 	 f .... .j 
. .......:,...:.J,t 	 1 	. ... .. 	. 	. Sb SayeedjyJohmmedicoya 

Neelathpura Hpuse, Ahdott 

3 	Mansoor Alt 
Sbo.Muthukoy 
Pentarnvelipura House, Andrott 

4. 	MOhammed Fisal 

Makket I louse, Andrott 

(By Advocate Mt1 	Gangeh) 

4.: 
.......... . 
	

...;. 	 Versus 

1 	he Administiator 
Administration of the Union Territory 
olLakshadweep, Kavai ant —682 555 

2. 	.epartmentdfAnima! Husbandry 
Union 1 cii ltoiy of Lakshadweep, Kavarathi 
Repieseited by its I)irector - 682 555 

	

tf 	f. 

3 	tireto 'p Fanchayats ... 	
f, 

p1arichayats 
Adthinti 'aton of the Jnion Terntory 
QfLakshadweep 	I  
Kavatathi - 682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecutivc Officer - 682 554 

(By Advocate Mi S Radhaknshnan ) 

35 	OA353/2OI 	
I 

1 	ti 	
It 

I? 

_../61Kida 	t it 

Agatti 
/ 	> 

---. 	 I. 

/ 	. 	- 	. 	. 	 . 	. 	.... 	• :- 
. 	 I\ 

.. 	f4 

App! icants 

Respondents 



61 

2 	I(tvShikoôr 
Sb 	kthod Mojari*ied 
KeeI Mu(ipir' 	gatti 

	

II 	I 	I 

3 	1PAhiiad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

KP.Hôikb. 
Sbo.Aboobacker 
KarniiiaIrni.yoda Puthiya 111am House, Agatti. 

K.Showkathali 
SIO.Sy.hari' 
Kondinoda F-IQuse, Agatti 

6 	B Sharafudhcen t  
SboUmrnerElla 
3eeyakutky6da House, Agatti 

V.K.Mohmned Mükthár 
S/d.Albdu!Ia ;lKoya 
Vadakk Kunninarnel House, Agatti 

Abdü1 Rahirnñ', 
S/QJiddequ'e 

lf 1 -1ous9 Agatti 	 Applicants 

(By A1Vqc. 	vi1 B Gangesh) 

r 	II 

Versus 

j . 	
tI 

he Adiiinitrator 
Administration of the Union Territory 
of 1. akshadwep, Kavaiatti —682 555 

2 	)epartrncrtf Animal Husbandry 

I,l mon Tei-r-itb:vy.bf Lakshadweep, Kavarathi 
1; e rqsenfeid'41 its I)irector - 682 555 
I 

3 	 ofPnchayats 
Dpr1niit of Panchayats 

dui tii.bihe  Union Territory 

	

- ' hf1akshawep 	I  
Kavaratti 682 555 

(( 	 1age (Dwe 
J 	 by its 

Ofticpr - 682 553 	 Respondents 

............... 



2. 

III 	I 

(By Adocate Mr S Rkdhasnan) 

36 O A No 354I213 

Suharabi, DIo I harg Kcya 
Kakkanal House, 
Andiott 

(By Advocate Mi K B Gangh) 

Versus 

'1 he Administiatoi, 
Admin isti ation of the Uruon Territory 
of 	 - 682 555. 

2. 	The Difector (Services) 
Administration olthe Union Territory 
o! 11:akshadwep (Secretariat), 
Kävaratti - 682555. 

3 	Ocpartment QlAgiiculture 
teriitOtof Lakshadweep, 

Kavaiathi - 682 555 
Rep 	eh:  t6*d -  by its DirediOr. 

1. 	Muthkoya 
S/c Shaikoya 
Kakkana! I louse, Andiolt 

2 	At'tkiaav Oii p  
/cIAs1na1 1  

Ndumniad Hüse, Andrott 

(By Advoate 	i ,B Cangesh) 

Versus 
?i 	DN 4 lS, ; 

(Y 
AmiflS:VPr 

(4ministration pf the Union Terntory 
Kavaratti - 682 555 C ot, L 

"...i,__...__ 

Applicant 

Respondents 

App! icants 



2. 	L)irector of Pançhayats. 
J)epartment ol Panchayats 
AdministiattOn of the Uiiion Terntory 
of Lakshadweep P. 

Kavaiatti - 682 555 

3 	Duector of Port, Shipping & Aviation 
Union 1 erritoi  of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Panchayat 
Andrott 1s!a.iid•repreerited by its 
Executive' Offtce— 82 54 

(By Ad\'ocate: Mr.S Radhakrishnan) 

Respondents 

38. OA.356120J 

Hajarornrnabi 
DIo.Kôya Kd'aye M 

aipetii 
: 	'.' 

M.K Cieri:ky 
Siharnhd Ky.a Haj i 
MalThikkkad. 1Iose, Kalpeni 

(By Advocate: MiK:B Gangesh) 

S 	Versus 

The AdministratOr 
Adrni.rnstratibn of the Union Territory 

1 Laksbdweep, Kvaiatti  —682 555 

• 	 I 
.1 .1,1 	2 	 .l'2 	 I. 

!iect 	,f 	 "tg.  
pti+ent l Panchayats 

Adirnst' 1aVi on of the Union Territory 
dç Lakshaeep 
kaiaiatti - 62555 

Vil'l'e 	Papchayat 
Kalpeni Island ç re'sented by its 
E.Xecutive Of!er - 682 552 

	

•.,
k

; 	 S 

// 	>'(By Aocte Mi S 	dhaki ishnan) 

" 
 

i) 	A1 	bul Sala 	/ 

I 

	

S 	
f 	

' '• 	 .) •,, ;S S ,. 

	

•5 55•_• 	 4 

Applicants 

Respondents 



A1ikakadal-16iié, Ka1pni 	 S 
13,  

I..t 

2. 

3. 

5 

on 

7. 

1.1 

Maidu, 11p11 

P. As akeer 1-1ussii 
Sb Mohammed Koya 

Kaipni 

Abdul Lath ef 
S/o.PaI!at.h Kurhi Koya 
NeneinpappadHouse, Kalpeni 

Auakoya 
Kasmi 1pya 

Kunhipuva1House, Kalpeni 

Abdi1 Nase 
s /.0. Muthu oya 
Malmikakada Fouse, Kalpeni 

M.K Kha1e':.', 
StoJTlarnza..  Ko.ya 
Malmikakada House, Kalpeni 

Mohanmcd N4ser 
. 14  

Sb Mphamnied Koya 
Peechy.tl House, Kalpeni 

Muj e a}wn 
bo Slai Ko)at 

Marnrnel i-louse, Kalpeni 

Cheriya Koya 
Sb Ahmed 
Ncdiyam 1-louse, Kalpeni 

Mohammed KOya 

a1peni 

pen i 

Kalpeni 



I. 

	

/ l 	 65 

I 

14 
ja Siedd 

eiydkuaialan Huse, Kalpeni 

15. Abc1u Hakeern 
Sb chei iya Koya 
Melachedain 1-louse, Kalpeni 

	

16 	Hajiioiimabi 
1)10 Kasmi Kby 
Akkara House, Kalpeni 

	

17 	Huthaiith 	
I 

Dbo Abbas 
Ara1a1ar E1d, Kalpeni 

	

18 	kasheed 
Sb Koyamma 
N'tanjiyenam House, Kalpeni 

	

19 	AbdulGafooi' 
Sb Kasmi 11K6ya 
Kadapui athaillarn 1-louse, Kalpeni 

I, 

	

20 	4il1o'a 
S/óo6kQy' 

dath House, Kal peni 

	

it 	I  
1>1 

	

21 	[Saflya 
Db Moosa K C 
Puthiyipura House, Kalpeni 

(By Advocat Mr K Gangesh) 

I 	
Versus 

1h Administratot 
Admistatioi of the JJnion Territory 
dtakh1weep, Kavarathi - 682 555 

t)pa1ment of Agi iculture 
U7 	ej1 tc*v o.f Lakishadweep, Kavarath I 

4eprsented by its Director 
I 

	

(
3. 	iDtrectoi of Panchayats. 

: 	 J I),partrnent ? Pan chayats 

1drnmn1st1atb0n of the Union Territory 
of:Lakshadweep, Kavaratti 	- 

Applicants 



0 1 . 

H 

4 	Villa(D\veëp Pahch'a 
its 

	

Ixecitivq çifficer 1 	. 	 Respondents 

II 

(By Advocate Mi S Radhakhhnan) 

40 	0A358/2013 

Abdul Latheef 
Keela Villáttôm, Amni Island 
Lakshadweep. 	. . 	 Applicant 

(By Ms.Shahna Kathikeyan) 

ersUs 

Village (Dweep) Panch.yath 
Amni island 
Representedby the Chur Person 
Pin.-682 552 

2 	Secretary 
Department of Panchayath, Kavarathi 

3. 	heCtOr . 	. 
içyment and Training 
JhiftJen'itor Of Lakshadweep 

Kaarathi 	. 	. 	 Respondents 

(By Adyocate Mr S Radhakrishnan for R 2&3) 

41 	O9I2013 

Muthuitoy. 
Marnpuram House 
Amini I.siand..Lkhadweep 	 Applicant 

(By Advocate Ms Shahna Karthikeyan) 

	

. 	. Yeius 

1. 	Vi ag.e( Dwep) .Panch.ayath 
i t  Amni Island 

- . 	Rjesented by the Chair Person 

	

682 552 	I  
.L 4 I//.. 	 ...................... ,. 

) 	\ , 
7- 
 c2 \'ethhi 

\ Irtment of Panchayath 
)ara4thi_682 555 

.- 	. 	. 
/ 	 I 

	

,... 	. 	. 



'7 

	

j 	 C 

I  

3 	çtr 
nif1eht 4IØ Train4g 

Un1oiTerritçry of Lalçsladweep 
1(a'arathi- 62 1 55 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathl!a B.P.,agd 35 yarS, 
Sb. Mohmrned'Koya T.N., 
Labourer, Kiltan, Residing at \'aliyapura House, 
Ki!tn Island' 

(By Advoate Sti P V Mohapan) 

Versus 
FhAdminitatO.r, 

Kvarátti-6 82 55, 
.Electrical.Division, Kavarathy. 

.I.)irectOr of.Pançhayat, 
l)epartrnent ol Panchayat, 
Airinisti atiSon bf UT o' Lakshadweep, 
K 682 555. 

3 	'JHExecutive Officer, 
Village Dwej1 Panchayat, Kiltan-682 557 

(By Advocate Si 1 S adhakrishnan) 

43 0A36312013 

Yaser Arafath M V, aged 28 years, 
Sb E SeedikoyaLab6urer, Animal 
Husbandry Unit, I'ltan, Residing at Moulana Veed, 
Edayak'l, Kiltab tland 

(By Ad'Si LI 	
4ohanan) 

I I I 

Versus 

1 \rhe Açirniniatoi, 
eep 

* ?'' 
of Panchayat, 

Respondents 

Applicant 

Respondents 

App! icant 



. 

Department ç1' Panchayat, 
Adiiristratioh df UT ftLakshadweep, 
Kavratti - 682 55 

.Th Veterinr Assi stn Surgeon, 
Office of the Verindyssistant Surgeon, 
(Animal: l-IusbaI)dry LJni .  
Kiltan Island, Lkshadwep-682 557 

Th 	on 

	

Chairpers, 	 Ag I .  Dweep Panchayat, 
Kiltan - 682557. 	, 	 Respondents 

[By Adate: SriS. Radhakiishnan (R1-3)] 

44. OA364120 13 

Abdul Qubish,'S/o. Sinul Abid P., aged 27 years, 
Malikak'al, Kiltan, U.T. of'Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal 1 lushandi y Depail rneit, U T of Lakshadweep, 
Kavarahi. 

(By Advoçat Mrs Iaisy I Daniel) 

I,  
Versus 

1 	fhAdrninistitoi, 
lipion Territb'r y of Lakhadweep, 
Kavarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Dii ectçt of Aniiiial Husl:3andry, 
u1 Oil Lakshadwep, K'avarathi - 682 555 

4 	Ii ector ofanchayath bepartment of Panchayath, 
Kavaiathi-68255 

[By AdvOcate Sri 	I S a1hakjishnan (RI, 3 & 4)] 

45 	OANo 36612O13 	
I 

Mohammed Kasirn 
Sb Saeed 
kanmpua House 
Andiott 

MhairndI lussain K C 

- 	

. 

App ii cant 

Respondents 



' 	 69 

Sb Attakidve 	I  
Kunjhanatti C1ta House 
Andrott 	' 

3. Mohammed Nm 
SIo J4amzakoya 
Pachalam H ous 
Andrott 	I 	 Applicants 

(By Advocate Mr K B Ganesh) 

Versus 

1. 	The Administratbr, 
Administi atipn of the Union Territory 
of Lal shadwéép, Kàvaràthi - 682 555. 

2 	Ihe I)irector.  of'Panchayats 
[)epartmerit of Panchayats 
Administrtiori 6f the Union Territory 
ifL1akshadwtep, Kavaiatti - 682 555 

3 	I ah1weep I)eve!opment Corporation Ltd, 
Port Control Tower, Andrott - 682 554 
Represented by its Officer in charge 

4. 	Directorate of Art& Culture 
Administiation of the Union Territory 
ol Lakshadwep Kavaratti - 682 555 
Represented byL ts Dii ector 

5 	Diir of Ai iculture 

I?epar9Tiefll, oç tgi ic4ure 
AmrnI1t{iop of the Union Territory 
fLakhadwee I.avr.tti - 682 555 

6 	Village (Dee) Panchayat 
Andrott Thl and 'epreeptd by its 
1-xecutive dfficer - 682 554 	 Respondents 

(By Advocate Mr S 1Radhakrishnan) * 
46 	A368/2013 

/ 	
fSir 	allakoya, agd37I years, S/o. Pookunni A, 

jy C ttar6kdai1ouse, Andrott 

yars, Sb Sheikoya Thangal, 



H. 	10 

hbijdheen Thangal, aged 28 years, 
L 'IWhdeth House, Andrott. 

S 

.; 	hii' 	Sihai,aged 23 years, 
Sb She ikoya 1 haral,' Eandeth House, Andrott 

Mohartirned.Salirn, Id.g6d144 years, Sb. Kidave A., 
Panchanal House, Andmtt. 

Khair, aged 32 years, S°• Muthu, 
Puleenakeel F-Iose, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
MonalkaI House, Amini. 

i Saybd Koya, gd 	y '4 	ats, Sb. Pookoya, 
c.eçh. er,i Hque, Amiii. 	 Applicants 

(By Adoáe: Sii K.i3 Ganh) 

i l 	Versus 

	

1. 	The .AdminisLrator, 
Adrñihistratioh. Qf the Qiion Territory of Lakshadweep, 
Kavartti-682 1555. 

	

2 	Diiectoi Q[Panchayats 
I.epatrncnt ot Panchaats, 
Adrnipistration of the Union Terntory of Lakshadweep, 

v4.tti —62 555 	I 

	

3 	I)eartnent of Agriculwre, Union Territory of Lakshadweep, 
Kavàráthi, Iré.sented by its Director - 682 555. 

	

4. 	Village (Dviep) Panclayat, Andrott Island, 
ipresnted: by its Exeëutive Officer - 682 554. 

	

5 	Village (Dweep) Panchayat, 
Kàvartd I sIandrepreented by its 
1Lxecutive Officer- 682 555. 

{i1lge (I)weep f anchayat, 
) _ by its 	

Respondents 

y 
S•.k.4' 	/j 	j . 	•..' 

	

....47 *0/y36912013 	. - 

rz H 



1jIv/5 1.:. 
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1 
) 

2. 

.3. 

 

 

 

 

 

 

 

 

 

 

11 

aged r42  years S(o Sayed Mohammed, 
: aura Hode, Adtt 

Mohammed Nasei, aged 44 years, Sayed Ismail, 
Kerakkada House, Andiott 

Mçhamrned }lussatn, aged 48 years, S/o. Nalla Koya, 
Pallippuia House, Androth 

Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

Cheiiyakoya, aged 32 years, S/o. Na!lakoya, 
Perurnal!y House, Andiott 

N6ru1 Ameëh,.ge:d 36 years, S/o. Shaikoya, 
Pñdath Pu.thi.y Pura House, Andrott. 

I-Iaiiizako'a, agëd 52 yàrs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott. 

MOhammed i<aim, ag 37 years, Sb. Aharnmed, 
Ayriada Chetta Hose, Andrott 

ulaIma, aged3 yeas S/o. Nalla Koya, 
Nn.9naUa House, Andrott 

Mohammed klussain, aged 30 years, Sb Pookoya, 
t Panakal 1at House, Andrott 

Mohammed ksm A , aged 39 years, S/O. Yousuf, 
Ammelarn IIouse Andrott 

Pook oy a, aged 45 years, Sb Sayed Koya, 
Kunnel]  I louse, Andrott 

tStiee, .ged 41 years, bot Koyamma A, 
andarth Hous, Andott 

MairnedShafl, aged 34 years, Sb Thang Koya, 
Kehey I fiattarn, Pokkada House, Andrott 

:J.. 	I 	..,:. . 	 .. 

S'ed Shihabpdhin, ad 32 years, Sdo. Koyamma Koya, 
-Shaikkinte Veeth1 Padipura, Andrott 
CIO 

3 (~ I)ohammeci Rizwan Au, aged 27 years, Sb Kunhiseethi Koya,
.11 
 

X.//Puthamrna datht ouse  Andrott 
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72. 

Soudabi K C P , agcd 29 years, D/o Attakoya, 
Kudambattu, Cheriyapura House, Andrott 

Mohanrned Kasirn, age443 years, Sb Sayed Mohammed, 
Pappet i-louse, Andiott 

Kateem aged 28 yeais, /o Koyammakoya, 
Alivathara House, Aridrott' 

Adocate Sri K Gangeh) 

Versus 

•I'heAdin,inistra.tor, 
Administration of the Union Territory of Lakshadweep, 
Kaará.tti68i"55.. 

I)iiectoi of Pançhayats, 
1I)e'partment f:hnchayats, 
Administration of the Union Terntory of Lakshadweep, 
Kavaratti - 82 555 

Village (Dweep) Panchayat, Andrott Island, 
reprsnted by its Eeutive Officer - 682 554 

Aavocat: Sri S,. ladh'ak:rihnan) 

OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda I-louse, Kavaratti 

Musthala, ad36 years, S/o. Hamzath, 
JllikanapurJ rouse, KaVaratti 

rOok, agØ 37 years $b Koyamma, 
Chriyathoda Hou, Kvaratti 

T Shap1eena, ed 30 years, Dbo Khamar Khan, 

5. 	A'hahi, 	t:& yars, DIo: H.amzth, 
- 	Kee1akochapur House, Kavaratti .......................H. 	. 

- 	....... 	. .......•..... 6 . 	riameena., aged 3o years, D/o Ibnu Maja, 
aliyali I 1ous, Kavaratti 

7 / Mmnth, àed 6 years, bi0 Hm azath, 
I3adti F1oue, (avaratti 

17. 

19. 

(By 

2 

3., 

(By 

48. 

 

 

Applicants 

Respondents 



9. 	Muceh Rahman. aged. 38 'ears, Sb. Abdul Khader, 
' MonapurakLld Hpusc, Kvàratti. 	 Applicants 

(By Advocate: Sri K.B. Gangeh) 

Versus 

1. 	The Administat:yr, 
Administratioribi the Union Territory of Lakshadweep, 
Kavaratti-6825'55. 

2 	Director ol Panchayats, 
I)epartment:o1Pancha'ats, 
Adminiti ation of the Union I ci ritot y of Lakshadweep, 
Kavaiatti 682 555 

3 	I)i,recto,r ate diMedical and Health Sci vices, 
Union 1 cii itoiy of Lakshadweep, Kavaiathi, 
Reesntd byits [)irctor - 682 555. 

 Village (Dweep) Panchayat, 
Kavaratti Island, represented by its 
Executive 011icer - 682 555. 

 Village (I)weep) Panchayat, 
Androti. Island, 'eprcscnted by its 
Executive Off- cor 	682 554. 

(By Advoct: Sri 	. Radhakrishnan) 

49. OA37I/2O13 

I. P. Naseer, aged 35 	ears, S/o Kunhikunhi, 
Pallicham Ilouse, Kavaratti.  

1).1. Naseer, aged 32 years, S/o 1-Iamzath, 
Puth iya Ill am, 	Kavaratti. 

 P. Raml 	ftqegum, 'agi 34 years, [bo Kunhi Koya, 
Povuiiieda I louse, Kavaràtti. 

S  . 	 - 
- - i 

1.'yAb0obackcr, age1 36 years, Sb 	Muthu Koya, 
1 Plhyà Veedu i<aaràtti, 

: 	1 
I 

/ 

Respondents 



5 	Shabana Bceguni aged 24 years, DIo Alt, 
Thkk 'leIa 111am, Ka\ aatti. 

SuFaiki, acd 43.eS,D/o Kojan, 
Puthl)a 111am, Kavatatu 

Abdul Raza:k, aged 28 yars, S/o Mullakoya, 
Sat ahiyoda I Iouse, Kavat atti 

(By Advocate: Sri KB. (3anesh) 

Versus 

Applicants 

1. 	The Adminktator,. 
Adniiniti atiol? of the 
U ii ion Ferntoryct Lalçhadweep, Kavaratti. 

2 	Dcpai tnicnt P,1711A nimal I lusbandiy, 
Union 1crrito.yof Lakshadweep, Kavaratti 
reprcscntd 	ts Director. 

3. 	Director of Pahhayats, 
Deprt. men1 of Pa.nchayats, 
Adtiiiistia.io oTthe 
Union Ierritory of Lakshadweep, 
K.avaratti, 

4 	Villagc. (Dwccp) Panchayat, 
Kavatatti Istand tcpiescnted by its 

QlThr. 

Sti S Radhakrishnan) (By Advocate  

50. O.A No.37.2I2I3 

iimaludhccn Sb Abdulla U C 
NI 
1K ad a iii at. 

(By AoçatöMr. lçGngcsh) 

.............................. 
.Vet sus 

•.•;•••: 	-. 
I hc Adminisu 1atoi, 

'\dministi ation p1 the Uiion I erritory 
o I akshadwcc, Kavatathi 682 555 

• .4 •. •. 
Thd)Dftceto (Srvices) 
Administi ation of the Union 'I cii itoty 

Respondents 

Applicant 
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of Lakshadweep (Secre'tariat), 
Kavaratti - 682 555. 

3. 	[)epartment of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

Si. 	OA 373/20.13 

Abdul Saleern, aged 32 years, S/o Na!lakoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Admi.nistra.tct, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti .-682555 

2. 	I)irector of Panchyats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

i)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

 

L.( 	()4 
4 \>', •"-_- * 

Village (Dweep) Panchàyat, 
Androth Island represented by its 
Executive Ocr682 554. 

ocate: Sri S. Radhakrishnan) 

Respondents 



.7' 	

. 

52. O.A No. 380L2013 

Nasar P. Muhammed Na.sar 
Sb. Nallakoya, 
Puthiyath House, Androth Island' 
Union Territory of Lakshadweep - 682 55 1. 

(By Advocate Mr. E.C. Binee'sh) 

Versus 

1. 	The Adrninistrtor, 
Union Territcry of Lakshadweep, 
Kavarathi Island - 682 555. 

2.. 	The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Estab1ishment Section), 
Kavaratti Island— 682 555.. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The I)irector 
Agricultural Department 
Union Tethtory of Lakshadeep 
Kavaratti Island - 682 555. 

Plant Protectioti Officer 
Office of the Vlatit Protection Officer 
Androth, Urio'n Territory of 
Lakshadweep - 682 557. 

(By Advocate Mr. S. Rad:hakrishnan) 

53. OA 341/20j3 

B. Saidali, S/o late Mohammed Koya 
Palliyachtta, Bandayarn House, 
Agatti Islahd, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoy, Kattampalli Poomada, 

a lkkandiyod.a  House, Agatti Island, 
\ k1ion Territory of Lakshadweep. 

L 

/13.. Jamaludd.in Aged 40 years, 
\ 	JS/ late Uinmr:, Mariyathoda Kandawargothi House, 

gatu Isl'nd, Union Territory of Lakshadweep 

Applicant 

Respondents 



7.1 

4. 	T.K. Sarommabi, Aged 36 years, Did late Kunhikoya 
Keelaillan -i Tikk elapua House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkuinar) 

Versu.s 

1 . 	The Administrator, 
Union Territory of Lakhadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lkshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Di rector ol Panhayät, 
I)epartmeru of Pà'nhayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchyat,.Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Cdffector/ASO, Agatti Is land, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of. Eakshadwep. 

(By Advocate: Sri S. Radhakishnn (R.l,3 to 7)) 

Respondents 

54. OA 384/2013 

1. 	Ishaque AC., aged 35, S/o, Junies T., 
l3us I IeIper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

U..ry-.. 

/ c 
Abdul Rasak K.C., aged 37, 

'Sio. Kasmikoya P.P., I3us Driver, 

( 	 D!strIct Panchayat, Kiltan, 

) 	Iesiding at Kattichetta 1-louse, 
ikiiian Island, UT of Lakhadweep. 

:AD 7 
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.. 	 . 

3. 	Noorulla SM.., aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at S•ife Manzi!, Kiltan Island, 
UT of Laksha weep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UP!' of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682.555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. kadhakrishnan) 

55. 0A38612013 

I. 	Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unriam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini I s l and:,  Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechanda,rn, aged 38 years, S/o. Abdul Khader, 
Mannathachtta, Arnini Island, Union Territory olLakshadweep, 
Pin 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshathveep, 
Pin - 682 552. 

7IKhalid A.P., aged 35 years, Sb. Alhioharnmed, Aliyachetta, 
/DMINIS)j, i IslandftJnion Territory of Lakshadweep, Pin —68255. 

2 	

uIla P C , aged 25 years, Sb Kidave Naduvatta Chetta, 
ilsld, 	Tritory of Ukshadwe, Pin - 682 552. 

4M BE 



• 	H 

Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ainini Islarid, Union Territory of Lakshadweep, 
Pin— 682 552. 

Noorul Hassn K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini isiand, Union Territory Of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. KhaderT., Bahija Manzil, 
Thattanoda, Amini Island, Union Teiritory of Lakshadweep, 
Pin-682552. 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Ainini Iia.nd, Union Territory of 
Lakshadweep, Pin - 682 552. 

Natesath U. aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amfti Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Par'ichayaths, 
i)epartment of Panehayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

'ftc District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village ([)weep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its lExecutive Officer. 

(By Advocate: Sri S. Radhakrishnan) 

56. OA 388/20.13: 

// • 	

N.P. Amanula, aged 38 years, Sb. Sayed 
- Mohammed P K, Puthiya Pandaram, Kiltan 

	

2 	Nv'lubaiaka Banu, aged 27 years, Dbo Ibiahirn, 
) C. [Lavanakkal I-louse, Andrott. 

	

•'4'''V' 	 ,/ 

Respondents 



eo 
	

I 
3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 

Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Ganesh) 

Versus 

The Administtor, 
Administratioi of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Dpartmerit of Parichayats, 
Administratioh of the Union Territory of Lakshadwcep, 
Kavaratti - 682 555. 

Department of Anhnal Husbandry, Administration of the 
Union Territory oftakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlemem Officer, 
Amini Island - 682 554. 

5 
	

Village (Dwep) Panchayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

Village (I)weëp) Panchayat, 
Andrott Island, reprsented by its Executive Officer-682 553. 

7 
	

Village (Dwep) Pnchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdul I,akeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. CheriyakoyaK.C., aged 48 years, S/O.• Pookoya, 
lKarupathai1l.m I-louse, Kalpeni. 

/ 	-''3 	K K Sadique Au, aged 44 years, S/o. Mohammed C P, 
/ . 	 Konhankakkada I-Iouse,Kalpeni 

" 

F N. I labusabi, agd 50 years, D/o Attakoya, 
1 	f' 	1Cheiiyannallal House, Kalpeni 

L ' 	5 / Hameedabi, aged 41 years, D/o Ramalan, 
.__v• •__-• 

Respondents 



Pakkath 1-louse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, D/o. Harnzakoya, 
Athanarn Thttai House, Kalpeni. 

Jz 

7 	A K Muthubi, aged 53 yeais, D/o Cheriyakoya, 
Alikakkada 1-louse, Kalpeni. 

K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkala.ifl House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House.,.Kalpeni. 

Naseerna M.P., aged 33. years, D/o. Mohammed K.P., 
MayamkakkapUia House, Kalpeni. 

Humairath P., aged 42 years, Dbo. Sayed., 
Poodiyath Hou.s, Kalpeni. 

C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda FIoue, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada Huse, Kalpeni. 

M. Anwar,agCd 37 years, Sb. M.P. Khader; 
Maral House IKalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayamka1dKepura House, Kalpeni. 

C.G. Naseema Beegum, aged 36 years Dbo. Hamzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K. Auakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandarhkal'am 1-loose, Kalpeni. 

20 	I hangakoya, aged 33 years, Sb Chariyakoya E, 

/ 

	 -, 	Koliyala I louse, Kavaratti 

21 	1-lussain Au, aged 35 years, S/o. Nallakoya, 

- 1Chettipwa House, Kavaratti 

/ 
-f 



22 	Jalfe', aged 32 years, S/o. Hasan T P, 
Kaladi 1-IousKavaratti. 

Basheer, aged 36 years., Sb. Mohammed P., 
Kunni name! House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38  years, D/o. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpurarn House, Kavaratti; 

Shamshadbeegum, aged 31 years, D/o. Kuttiyammed, 
Kunnam 1-Ioue, Kavaratti. 

Jarneela, aged 37 years, Dbo. Kunhikoya, 
Fathima Mani1, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathail!am, Kavaratti. 

Noorul Ameen, aged 33 years, Sb. Sayed Buhari, 
Pala!am House, Kavaratti. 

Abdul Rashed., aged 23 years, Sb. Hasairiar, 
Umbiyapura Hue, Kavaratti. 

Hussain B.,.aged 43 years, Sb. Kunhi Kunhi P., 
B iranthoda House, Kavaratti, 

Mohamme4aliT.P., aged 35 yeats, 
Sb. Aboobaqker K.K., Thekki!apura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hothse, Kavaratti. 

rr 
/ 	DMi/c 

Jassin C , aged 33 yeais, S/o. Alt K P, 
Chonarn House, Kavaraw 

ell 3/c 1)tilohammed Rafi, aged 37 years S -/o. Hamzath 1-laji A P 
,Molokepura IIoi5e, Kavaratti. 

\ 	i.  .• 	 / 
/ 	 . 



Mohammed S.haffee ?.A., aged 35 years, Sb. Kuji Seedi K.oya, 
Puthiya Alikorn, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 11h6se, Kavaratti. 

Mushin, aged39 years, Sb, Nallakoya, 
Kuttithayapura 1-louse, Kavaratti. 

Akbar T,P., aged 33 years, Sb. Kidave K., 
Huse, Kavaratti. 

IT'aize1 1-1ussain,aged 37 years, Sb. Shahul 1-lameed, 
Palarnkakkada Hoüsè, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yeaTs, Sb. Abpobaker, Kaladi House, 

Kavaratti. 

Raheem A., aged 30 years,Sbo. Khader, Agarn House, 
Kavaratti. 

Firozkhat, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

48, 	Abdul I-lashiiii M.l., aged 33 years, S/ô. Attakoya, 
Mukriya 111am Houe, Kavaratti. 

49. 	Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiy.apura House, Kavaratti. 

50 	C P Abdul Razak, aged 42 years, S/o. Mohammed, 
Chamayathapuia 1-louse, Kavaratti 

K. Abdu l fkashtedu 5  aged 42 years, Sb. Harnzath, 
KunhibiyodaHous, Kavaratti. 

C.P. Raheern, a.ged 31 years, Sb. Hameed, 
Chandiputa House, Kavaratti. 

D 79~11  1~' 
( . 	

/4kN.P Ilabeeb Rahman, aged 43 yeats, Sb Khalid, 
4thiluvathaPula 1-louse, Kavaratti 

St 

cTJ 



Moominath, aged 37 years,DIo. Kidav, 
Neliyamputa House, Kavaratti. 

Halirna, aged 35 yeats, DIo. Koyamma, 
Tha1eel<epuraFIouse, Kavaratti. 

Sayed Abdu!Raheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Urnmarmanodda I-louse, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayaputa House, Kavaratti. 

Mullabi U.P., aged 38 years, Dbo. Hamzath, 
Ullkanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnmka1arn, Kavaratti. 

Muhsin, aged 38 yeais, Sb. Koyamma, 
Kunnumpura I-iuse, Ka\'aratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohammed, 
Kattikulam I-Ius, Kavaratti. 

Mohammed Shah, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura F1ous, Kavaratti. 

Mube.na, aged 23 years, Dbo. Sayed Poo, 
Ne1iyippuraJ-Iouse, Kavaratti. 

Sa1ma,.aged 22 years,. Dbo. Cheriyakoya, 
Vadaki.'l.a pura House, Kavaratti. 

Muhanimed,aged 32 yars, Sb. Attakoya, 
Vadkilapura,Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal llousé, Amini. 

ohammed All P.M., aged 27 years, Sb. Hamza, 
NyaManzi1, Aitiini. 

 ~&koys;;"a.gred.h.i 	41 yeais, Sb Abdul Khader, 
* I 	P gda arn I-louse, Amini 

I 
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Cheriya1oya M.C., agd 32 years, Sb. Hameed, 
Melachetaa 1-louse,Kadmath 

Shafee:V.P., aged 39 'ears, Sb. Ismail, 
Vadakkilapura 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

73, 	Shahul Harneed j  aged 21 years, Sb. Ibtahirn, 
Melachetta 1-louse, Kadmath. 

Najmudeen P.N., a.ged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, a:ged 46 years, S/o.Khader, 
Attalada HoseAndroth. 

Muthubi A.K., aged 42 years, DIo. Muthukoya, 
Appurakkat House, Androth. 

ilajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

 

 

 

 

 

 

 

/ 	DML; 

/ f J*•  
' c... '•-_____-- 

Badarudheen Koya A.B., a.ged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapuram House, Androth. 

Asmab,aged 39 years, U/o. Koyafnfna A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, D/o. Koyamma, 
Bappathiyoda I-lOuse, Androth. 

Nusaiba A, aged 45 'ears, I)bo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath L, aged 38 years, Dbo. Nallakoya T., 
Lavankka1 1-louse, Androth. 

Baiha T., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louse, Androth. 

th P., aged 42 years, Dbo. Koya Kiadve, 
a I-louse, Androth. 



. 

 

 

 

 

 

 

 

 

 

 

 

 

 

NaseerBanü M.K., aged 40 years, DIo. Kunhi Koya, 
Moo1aId Hduse,Androth, 

Kadeeshbmrnabi L., aged 40 years, DIo. Seethi M., 

Lavanakkal House, Androth. 

Sarommabi T, aged 43 years, DIo. Aboobacker, 

Thachery House, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera U, aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 

Thacher.y 1-louse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadarn House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 

Makket House, A.ndroth 

SafiyaM., ged 39years, D/o. Nallakoya M., 
Mathi1ouse; Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
MathilHouse, Androth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaiii:E.K., aged 48 years, Sb. Seethikoya, 
Edayakkal House, Androth. 

• 	 - 

101 ',S4,yeed Mohammd Koya L ,aged 54 years, S/o. Kader P, 

ta\nakkal -1ouse, Androth 

•1 



102 1-lussain K , aged 50 years, S/o. Sayeed Bhkari TM, 
Kunnashada f-louse, Androth 

103 Ismail, 'aged 40 years, S/b. Lava Burhikage Moosa, 
KunñiangHoUse, Androth. 

Subaidabi, a.gd 37 years, DIo. K.K. Saydmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Añdroth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Andmth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninistrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of P'anchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

3 	I)ireco'r, Department of Labour and Employment, 
Administration of the Union Territory of Lakshadweep, 
Kavàrtti - 682 555. 

4; 	Dcpaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartment of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

1)epartnen1. of Women and Child Development, 
Admi nktration of the Union Territory of Lakshadweep, 
Kavactr, represented by its Director - 682 555. 

1 .Departinent of Fisheties, Administration of the Union Territory of 
JV11 akshddweep, Kavaratti, represented by its Director - 682 555 

NJ, 

 

epàrtment of Animal Husbandry, Administfation of the Union 
/ 	Ieriitoiy of Lakshadweep, Kavaratti, 	- 

/ represented by its Director-682555. 

:L?j.'(x'• 
., 



Lakshad.weep Khadi and Village Industries Board, 
IKavarati, re.rèsented by its Chairman - 682 555. 

Revenue Sud'Divisiona! Officer, Kavaratti Jsland –682 555. 

Sub Divisiorial Officer; Amini Island - 682 554. 

Ass' aqi,Enlineer, LPWD Sub Division, Andrott Island-682 553 

Laksha : Weeo District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (Iwep) Panchayat, Kalpeni Island, represented by its 
Execut.ie Officer 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Offlcer - 682 555. 

16, 	Village (Dwep) Panchayat, Amini Island, 
represented by its Executive Officer —682 554. 

Village DWep) Panchayat, 
Kadaiath Irand, rire:sented by its 
Exece Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth Island, represented by its 
Executive OTfier 68.2552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/203 

1. 	Hussin, S/Aboosala., 
Sara 1mappada (Konchukakada) House, 
Agajrsntly working as Cleaner, 
RGS Hpitai, Agatti 

2 	Shukoor, sib late Kidave, 
PakruinupanToda I-louse, Agathi, 
Preser't1wkirig as Cleaner, 
RQS Hopi'ta1, Agatti. 

A / 	QJ,  •._- 
"3.-, 	Vathe1, Sf0 Attakoya, 

lKalkancliyôda Hous'e, Agathi, 
isently working a Cleaner, 

, 	/RGS/ I-IospItal, Agatti 

/ 
-- -'-, 	 'L- 

-,-.--,- - 



I 
1-larneedath, D/o Koyassan, 
Aynepara 1-l06se, Agathi, 
Presently working as Cleaner, 
RGS 1-losp1tal, Agatti. 

Subaidt D/o Moharried, 
IKula1iod -JOuse, Agathi, 

- Pres6' : ntly wo1<ing as Cleaner, 
RGS Hospital, Agatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sheernabi, D/o late Shamsuddeen, 
Beepapada I louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 Abida, D/o l-lamecd, 
Makkiyachoda House, Agathi, 
PresenUy working as Cleaner, 
RGS Hospital, Agatti. 

 Sulaikla, D/o Moharned, 
Koylam 11ous, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sulainitn, S/o Harnza, 
Ka!anthithiyoda I-louse, Agathi, 
PreeMiy working as Cleaner, 
RG 	Hospital, Agatti. 

H. Mahamood, 	/o Koyassan, 
Amperpally I-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

12. Saifulla, S/o.  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently wôrking as Cleaner, 
RGS I lospital, Agatti. 

Abdii' i iman, Sb 	late Harnza, 
Ml illcm House, Agathi, 

- Pr'esenU'v wOrking as Dhobi, 
R105 1-lospit4l, Agatti. 

.4 	 S 



90 • 
Ahdulkder,,S/o Ummer, 
Biy,kftOi House, Agathi, 
PrcsrU\ 'o king as Dhobi, 
RGS Ltpita1 Agati. 

Abdulla, S/b:Khalid, 
Kandavar Gotbi House, Agathi, 
Presently wOrking as Cleaner, 
RGS Hospital; Agatti. 	 Applicants 

(By Advocate: S r i R, Rarnadas) 

Versus 

The A.dministator, 
Union Territqry of Lakshadweep, 
Kav½itti.-682555 

2 	1 he Chaiipei son, 
Villag (Dwcep) Panchayat, 
Agatti Jsland Union Teiritory of Lakshadweep 682553 

3. 	The Mdical,Qfficcr in charge, 
Comrpunily 1ealthCentreAgatti Island, 
UnfonTerritryoI Lakshadweep 682553 	 Respondents 

(By Advocate Sit S. Radhakrishnan (R1&3)) 

59 	0A393/2013 

C.:doy  aged 44 years, 
Sb S.iiChekir.eyarnmakada House, 
Kadat, Skilled Labourer, 
Ofce,ofth Assistant Engineer Electrical, 
Ecctrical Sub Division, Kadarnat. 

K.P. Ja1n1udden, a.ged 41 years, 
Sb 1-lccJ.v1adkinachetta.Katt.ipura House, 
Skill ed.! a bourer, 
Off!ce 	a 	Assistant Engineer Electrical, 
Elecuical Subi)ivision,Kadarnat. 

K.P. Bathshaged 31 years, S/o late Nallakoya 
Kunhian ñdI-louse, Kadarnat, Skilled Labourer, 
Officç oLthc issistant Engineer Electrical, 
ElectricaSidh Division, Kadarnat. 

4 B M z\adulla, aged 42 yeats, So Ilarneed Melachetta, 

_H,  _ 



• 
B irivo Had: House, Kadarnat, Skilled Labourer, 
Office o 1thàssistant Engineer Electrical 
Elcctrical Sd Division; Kadarnat. 

5. 	K.P...Kunhikova, aged 41 years, S/o late Hassainar, 
Kee acherry House, Kadarnat, Skilled Labourer, 
Office bithe Assista6t Engineer, Electrical, 
Electrical SubDivision, Kadarnat. 	 Applicarts 

(By AdvocäteSri. R. Sreeraj) 

The Administrator, 
Unioit Territory of Lakshadweep, 
Kavaratti-682555. 

The DirectorbfPanchayat, 
Department 61 Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

l'he Chief Executive Officer, District Panchayat,. 
Kadaniat-682 556. 

The Aistant Engineer, Electrical, 
Electièal Sub Division, Kadamat-682 556. 

 
Vill 	$veep Panchayat, Kadarnat 682 556 

(By Advocate ri 'S Radhaknshnan(R1 4)) 

60. OA 394/2013 

I. 	U.P. Jahal.S/.o CO. Koyamma, aged 39 years 
working áSkilled Labourer, 
Animal Hu andry Unit, 
Umon lenitoiy ofLakshadwecp, Kalpeni 682 557 
and iesint Umprampappada House, 
Kalpetii sland  682 557 

2 	T. P. MuPhi1 ya, S/o late M K Harnzakoya, aged 43 years 
wól'i 	Skilled Labourer, 
Aitima ,Usandry Unit, 
Uni6hI'Trritry of Lakshadweep, Kalpeni-682 557 
and ieSiding at Thithiyapada House, 
Kalpeni Islaiid-682 557. 

M. Hyder, S/6 late M.K. Yousef, aged 43 years 

	

( ,9--- 
	workings Casual Labourer, 

	

4;7 	h- 

BE N/ 



- 

S 
Animal I-1usbhdry Unit, 
Union Territ.r' of Lakshatheep, Kalpen17682 557 
and resicli:ng 	tManchiyànam House,. 
Kalpehi lslard-682 557. 

 K.Qi Moiarnrred IbnuJaffer, S/o K.P. Sayed, aged 44 
years \vorklng as Casual Labourer, 
Aniumi I Jusbaiidry Unit, 
Ur1iQn .1 	rritc' of Lakshadweep, Kalpeni-682 557 
cind residing at Kakatchiyoda House, 
KalpeniIlaridl-682 557. 

 M.K. Naseer,S/o P.Cheriyakoya, aged 33years 
working as Casual Labourer, 
Animal Husbandry Unit, 
•Union TerritOiy of Lakshadweep, Kalpeni-682 557 
and residing ik, M a I m ikkkada  House, 
Kalpeni Islnd6825:57.:. 

 M. Kalam, S/oM.C. N4uthukoya, aged 34 years 
woi'king as Casual Lab..irer, 	 . 	 . 

Ahiii .Hbihdry Unit, 
Unn Ten itoly of Lakshadweep, Kalpeni-682 557 
anrsiding at Maral House, 
Kalpetu Island-682 557 

 K.K. Mbhariimed Rafeeque, S/o V.K. Kojankoya, aged 45 
ai.\'ing as Casual Labourer, 

Animal.Husbjand•ry . Unit, 
UnionTerit ry of Lakshadweep, Kalpeni-682 557 
anies.idirg 	f Kanda:mkalam House, 	.. 
Kalj3e'ni jslind-682 557. 

8 M 	' - h -* 0. ,;'a,- S/o late M C Ahrnedkunji, aged 47 years 
.wkiiasiiäl. Labourer, 
A.1r i I 	andry. Unit 
Jriio Thifoy of Lakshadweep, Kalpeni-682 557 

andngMaral House, Kalpeni Island-682 557. 

K.Q.. Abdui. Sa;lani, S/o P. Assainar, aged9 years 
working as Csual Labourer, 
Ahimtl I-Ius.bahdry Unit, 
Union'l 	of Lakshad weep,. KalpenL-682 557 

residing at'Kakatchiyoda I-louse, 
"I<lpeni island-682 557 

of 	4T-9-i 	 .1 

I 	 ;24 

P.Mthafa, Sbo.late Sayedrnuhamrnedkoya, 
\ eai <,, working as Casual Labourer, 

1771 
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Union Territ9rofLakshadwee.p, Kalpeni-682 557 
and residing Pokkarappada House, 
Kalpei Is1ahd682 557. 	 Applicants 

(By Advdçe Sri IUnnikrishnan) 

Versus 

The Administrator, 
• 	Union Thrritory of Lakshadweep, 

Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-692555 

The.C.hief Executive Officer, District Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

The Vetetinay Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-82 57 . 	 Respondents 

(B' Advocate: Sri S. Radhakrishnan) 

61. 	OA 3951201 ,3 

Saiü1 Abid,  ':S/o Yusuf, aged 40 years, 
Cheriyaninallala House, Kadamat, 

i:!r.ct Panchayat, Kadamat. 

AbiI Shuk 	, S/o Sayed Au, aged 4.1 years,. 
JklKayaclett, 1-louse, Kadarnat, 

Bus Driver, District Panchayat, Kadamat. 

M. Khãlid, S/b Nadeer, aged 43 years, 
M adurakam House, Kadamat, 
1-lelper, District  Panchayat, Kadamat. 

AyoObkhan, S/o Kunhikoya, aged 37 years, 
Keç .ri i \4ahal I-louse, Kadamat, 
l-Ielpei f)isti ict Panchayat, Kadamat 

...........' 
'- 	 •• 

/7 	Di4ocate Sri R. Sreeraj) 
7 

. 	Versus 



q..'Alqui 
Unioi tiiitoiy of L akshadweep, 
Kaaiatti682; 55 

The Iii'ctorof Panchayat, 
Depaitinent fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-682SS. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62, OA 400/2013 

• 	P.P. Sir'aj ad 44 years, Sb M. Subair, 
'PuthiyaPanaam House, Agatti Island, 
Union Territry of Lakshadweep. 

NouhidAli ged 32 years, S/o U. Sabjan, 
•KeelaSaraiiha Pada House, Agatti Island, 
Union Territ(ry of Lakshadweep. 

Mi. Abdul 1'aser, agd 28 years, S/o M. Abdul Rahiman, 
Mela 111.om House, Agatti Island, 
Urijoi Territory of Lakshadweep. 

4 	'1 P Khhd, aged 30 years, S/o Kidave, 
Meld Illamuse, Agatti Island, 
Union leiitoiy of Lakshadweep 

5. 	K.C.AbdtilhUkoor, aged 38 years,Sbo Kasmi, 
KariyamaClett House, Agatti. Island, 
Union Teritpry of Lakshadweep. 

6, 	M.P. Niânidddin aged 27 years, S/o M: Abusala, 
Melai ;'c ; iIÔse; Agatti Island 
Union I ci itoiy of Lakshadweep 	 Applicants 

(13y Advoaft Sii N Anilkumar) 

	

/ 	 Versus 

	

( - 

	 I 

- 

	

/ 	1 Administiatot, 
imon ftri ttory 01 Lakshadweep 
Ka'arat.U.-68551 

•) 	 .•. 
\_ 	;• 	•_, 	/ 

 

The Chaiipci son, 
V 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Uakshadweep 682553  

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255:1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

'Flie,Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Tenitory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404I2A01 

Nadir-sha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Scierice & Technology- Kalpeni Dweep. 

Affefudheen AK., 
S/o Chcrikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Techndlogy-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

Applicants 

1. 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

-.-- ;Ti 	..The Chairperson, 
(Dweep) Panchayat, Kalpeni. 

tL)epai 

- 	 -- 	 ---- 
'/4 8 

. 

irector of Panchayat, 
Lment of Panchayath, Kavaratti-6825 55. 



4. 	The Director, 
I)epartment of Science & Technology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

Respondents 

Applicant 

S 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

[)irector of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 	0A4113/2013 

' AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 

flta.im Dweep. 
/ç1 

/; S• 

/ 	By4 

\ / 

Mr. Grashious Kuriakose, Sr.) 
Ms. Daisy I Daniel) 

CID 

I 	 Versus J. 

* 

Respondents 

Applicant 



4 

	

1. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

	

- 2. 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682 555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)). 

66. OA 423/2013 

	

1. 	Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

	

2 	Ubaid V., aged 35 years, S/o Bamban, 
Val.iya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uiyoda i-louse, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

8, ' Aboobacker P K , aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti 

	

- 9 	Mohammed T P , aged 39 years, S/o Hamza, 
1 h9ppumpadi House, Agatti 

Respondents 



ii 

10. 	Saromma NI., aged 39 years, /o Harnza, 
Mariyathoda House, Agatti. 

Ii. 	Ashi'af AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyocla House, Agatti. 

Abdul Razzak R., aged 33 years, S/o 1-Iamza U., 
Roullammada House, Agatti. 

ShalTabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Admini,strationolthe Union Territory of Lakshadweep, 
Ka.varatti7682555. 

)i.ectoi.',ofPancbayats, 	. 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kayau:atti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Unioti Territory of Lakshadweep, 
Kavaratti-682555. 

App ii cants 

Village (Dweep) Panchayat, 
Agatti Island represpntcd by 
its ExcecLitive Offier-682554. 

(By Advocate: Sri S. Radhakrishnan 

67. OA 444112013 

Aboosalih, Sbo.Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Srcedharan) 

Versus 

Respondents 

Applicant 

'-<t1 

	

• 	
b" 

	

/ 	4_ •  ., 	' 
' 1 

..J., 	ø' 	\ 

Union '1'erritoiy of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Laksladweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of takshadweep, Pin-682558. 

TheExecutive Officer, 
Village (Dweep) Panchayat,. 
Kiltan Island. 
Union lerritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of ILakshadweep 
Pin-682558. 

(By Advocate: Sri S. Radhakrishnan (RI, 2,  4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lokshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kutlukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Laksh&dweep Building Dvelopment Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labburer in 
Lakshadweep Building Development I3oard, Kiltan. 

Ponkutti, S/0 Pookoya, aged 48 years, 
Suramhiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Workig as Casual Labourer in 
Laksliadweep Building I)evelopment Board, 
Kiltan.. 

V? 
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2 

3 

Respondents 



lao 	

S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S.. Radhakrishnan (Ri, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. KB. Gangesh) 

Versus 

The Administrator, 
Adiiitration of the Union Territory 

- 	 of Lakhad'vep, Kavaratti —682 555. 

The Director (Services) 
Administration of the Union Territory 
of 1.akshadweep (Secretariat), 
Kavaiatti--682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavaa.thi - 682 555. 

Represcnted by its Director. 

(By AdvocatMr. S. Radhakrkhnan) 

70. 	OA 492/2013 

/ 	.. 	 •. 
.,.. 	•- 

- 

..... 	;. 	.. 

Respondents 



to' 

K. Bushra Bè,egum, W/o 1-lakeem, 
Aged 27 yai, Casual Labour, 
Office of theVeterinry Assistant Surgeoi, 
Animal Husbandry Unit, Aini. 
Lakshadweep-682 552. 

(By Advocatc: Sri V.B. Harinarayan) 

V ers U S 

Union 0 India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavãratti island, Pin- 682555. 

The Director of Panchaya, 
Departient of Panchayat, 
Union Territory of Lakshadwecp, 
Kâvar.tti island- Pin- 682555. 

The \/etcrinary Assistant. Surgeon, 
Animal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

'[he Chairper'son, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocat: Sri S. Radhakrishnan (Rl-3)) 

71. 	OA 4)9I2013 

Rahmath Beegum Keelakunnikkarn, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Di\'isional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN — 682 556. 

2. 	Moham'ied Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data I imy Opeiatoi (MONREGA) 

. 	....-.: 
	; illagc (Dweep) Panchayat Office (MGN.REGA) 

l.adamath Island, Union Territory of Lakshadweep, 
/ 	lsiding at Malika I louse, 

1adamat Island, 

Applicant 

Respondents 



H 	 102- 	 S 
lJnion Territory of Lakshadweép ;  PIN - 682 556. 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavaratli i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthu ;Koya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini Island Union Territory of Lakshadweep 
Pin-682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

I. 	The Adinistrator 
Union 	itory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

Respondents 

Applicant 

2, 	The Executive Engineer 
Department of Electricity) 

/ kdmnistiation of the Union Territory of Lakshadweep 
—682 555 

i1 1e Secretary (Panchayats) 

J liDirctoratc of Panchayats) 



i\drnin istration of the Union Territory ofLakshadweep 
Kavai'atti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini island, 
Union Territory of Lakshadweep - 682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island - 682 552 
The Director 
(I)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti -682 555 	 . 	Respondents 

(By Advocate: Mr,S.Radhakrishna (Rl-3,5&6) 

73. 	O.A No 509/2013 

Maleeha Beegum K.C. 
[)/o. Indeen Kandilath 
Kaval Chetta I-lou se Androth. 

Shahida Beegum K. 
D/o. ilamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. Kidave.U.K ;  
Makkei 1-louse, Androth. 

Aysha:Begum P,V.K 
D/o. Yàkoob P.1K 
PuthiyPentamveli Kad 
And roth. 

Rahmath Beegum. l 
D/o. 1-lamzakoya P,P 
Kunhali 1-louse, Androth. 

- 	6. 	'I'hahira L. 
D/o. Seethi Nallal 

/ 

	 Lavankal 1-louse 
And ro uh. 

I rn 	
)c 
	ubaidä A. 

. / 
)/o. Syed Mohammed M. 



lOt4. 	

. 

A1iyahara i-louse, Androth. 

Fathirrathu Suhurabi P.V.K 
D/o. IVIaj.eed P,V.K 
Penttrriteii Kad, Androth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kand.ilath House, Androth. 

RaisK, 
D/, Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegurn C.P.1 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Andioth. 

	

12 	1-labsabi •P.U,P 
D/o. Fâkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adm in i:t1 .ation of the Union Territory 
of 1-akshadweep, Kavarathi - 682 555. 

	

2 	Duectate of lndustnes 
Unionferritory of Lakshadweep 
Kavaräthi, represented by the 
Directorof industries - 682 555. 

	

3. 	C; iF Superyisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

I-laseena@ Haseenabi Therakkal 
\Theiakka House, Kadamath 

/ r\ ' ata Efy Opeiator 

	

( 	
4J 	;Viii 'ge Oweep Panchayath, Kadamath 	 Applicant 

	

O0 	 jC 

- 	
k4' 	vocate: Mr.R.Sreeraj) 



I 
Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarani - 682 555 

The Director of Panchayath 
I)epartment of Panchayath 
Administration of Union Tçrritory of Lakshadweep 
Kavaratti 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamal -- 682 556 

'[he Chairperson 
\/ i Ilage (Dweep) Panchayath 
Kadamai. --682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. 	OA 557/2013 

K.V.Naseer 
Kodavalappu I-louse, Kiltan 
Cook, Government Senior Secondary School 
K i I tan 

2. 	lK.P.Dawood 
K i lappui'a House, Ki Itan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: M'. RSreeraj) 

Versus 

/ Administratoi' 

7 * 	 \ 	nion 1 erritoi'y of Lakshadweep 
I 	 Iavaitii —682 555 

I)irector of Panchayath 
4 / 

f'4BEt' / 



(016. 	 S 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

3, 	The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan-682 558 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Respondents 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamah Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K adamath 
Residing at Kailiyammakada 
Kadamath Island 

K,K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

Re A 

r'.•' ( 	/' 	
R\S jV 

, n ( 4Z' lKji 
A 

*1 

nulla 
Government J.B.School 

th 
at Kunnumpura 

nbth Island 



Ummer PP.! 
Cook, Government J.B.Sch6l 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

I-lidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shaft P.P 
Cook, Government S.B.Sch 1ool 
Kadarnath 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdu!!akoya B.M 
Watch and Ward 
Government J.B .School, Kadamath 
Residing at Biriyommada 
Kadarnath Island 

JaIerP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

---r -4lirectoi' of Panchayath 	I  
of Panchayath 

/' 	 4Iii'.inistration of Union Territory of Lakshadweep 
a6ti-682 555 

mad Master 

/ 
:'k pc 



 

. 

 

 

Government J B School 
Kadamath - 682 556 

  

 

4. 	The Principal 
Jawahaulal Nehru Senior Secondary School 
Kadarnath - 682 556 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 

(By Advocate: Mi'.P.V.Mohanan) 

Versus 

Respondents 

Applicant 

  

The Administrator 
Union 'Ferritory of Lakshadweep 
Kavaratti - 682 555 

3. 

 

2. 	Director of Panchayath 
Depaitment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nthru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. 0A580/2013 

I. 	Yacoob 
Kathathe Chetta I-louse, Kadmat. 

\/ahida 
Marikilam 1-louse, Kavaratti. 

Hausa 
Alaôhapada, Kavaratti 

.4. 	Yacoob.  
Kaldi I-louse, Kavratti. 



• 	
:::. 	03 

Muharnrned Salih 
Aynepura I-louse, Kavaratti,, 

Fareeda Beegam 
Molokepura House, Kavatti. 

Saleem 
Pallicham 1-louse, Kavartti. 

Bamban 
Nambicharn House, Kavaratti. 

9.. 	Sayed Abdullakoya 
Chendipura House, Kavàtati. 

Nafeesathbi' 
Poodiyam 1-louse, .Kavaratti. 

Jarnaliyath . 
Thirinipura House, Kavaiatti. 

Fazeela Beegurn 
Kannipura House, Kavaatti. 

Urnmer 
Thirinikad House, Kavaltti. 

Firozkan 
Athnachamrnada House, Kavaratti, 

15, 	Jaffer 
Marikilarn House, Kavãatti. 

Amanulla, 
Mela 111am 1-louse, Ka'?arafti. 

Sirajudheen 
Molokepura House, Kavratti. 

Hiyasudheen 
Chamayathapura 1-lous6[:Kavaratti. 

—TL9. Fathahucleen 
Kadaputathaba House, Kavaratti 

F4uneer 
iKuuipapcpura House, Kavaratti 

( 

f 

- 	
/ 



Ashik 
Puthiya Alikorn House, Kavaratti. 

MuhammedMusthafa, 
Achadapurakatt House, Ahdrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 	1 

Jamhar 1-lussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura I-louse, Kavaratti. 

Hazarath 
Chungam House, Kavarattir 

Khalid 
ihottathapura House, Kavar:atti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1.. 	The Administrator 
Administration of Union Territory of Lakshadwep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Tritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculturç: 
Administration of Union Territory. of Lakshadweep 
Kavaratti —682 555 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 

, dministration of Union Territory of Lakshadweep 
/ - 	,Kvaratti - 682 555 

- 	- 	\ 

5 	Pla' e (Dwccp) Panchayath Kavaratti Island 

j rëentcd by its E\ecuttve Officer, 



Respondents Pin— 682554 

(By Advocate: Mr.S.Radhakuishhàn) 

79. 0A58212013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthaii 

Smt.Sulfabeegurn 
Cook, G.H.S Kadmat 
Residing at Melachetta 1-laijumakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanh) 

Versu 

The Administrator 
Union Territory of Lakshadeep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayth 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan fsland 682 557 

(By Advocate: Mr. S.Radhakrishnan) 

Applicants 

Respondents 

80. OA 601/2013 

Rasheed Koya S.V, S/o. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshadw ep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

/OM 	

Versus 4  
ion 1 erritory of Lakhadweep, tepresented by the 

inistrator, KavarattIsland, Pin —682 555. 

ector of Panchayath, Union Tet ritory of Lakshadweep, 
AQ 

Vx 
/4BE4C" 



Kavaratti island, Pin - 6S23.5. 

The Chairperson, Village (Deep) Panchayath, 
Kiltan island, Union TeiritoiS' of Laksha6weep, 
Pin 682 558. 	 1 

The Executive Officer,Viliage (Dweep) Panchayath, 
Kiltan Island, Union Teniry of Lakhadweep, Pin 682 558. 

The Library and 1nformatibr1Assistant, Public Library, 
Kiltan Island, Union Terjtiy of Lakshadweep, 
Pin - 682 558. 	 Respondents 

[By Advocate: Sri S. Radhakrishñan (Ri, 2,4 & 5)] 

81. 0A634/2013 

Maiikdeenar, aged 21 yeas, Sb.. Hamzath, 
Sara Manzil i-louse, Agatti. 	 Applicant 

(By Advocaie: Sri K.B. Gangeh)..•,. 

Versus 

The Administrator, 	. 
Administration of the UpionTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats: 
Department of Panchat, 
Administration of Uniori:Teritory of Lakshadweep, 
Kavaratti - 682 555. 	: 

Departmeit of Education, Administration of the 
Union Territory of Laksiadweep, Kavaratti, 
represented by its Director 682 555. 

Village (Dweep) Panchayat, 
Agatti Island, representd by its Executive Officer, 
682 554. 	 . . . 	 Respondents 

(By Advocate: Sri S. Radhakrisbnan) 

ahudheen K.P., aged.40 years, Sb. Sayed Muhammed Koya, 
ampalli House, Aatti. 

nis, aged 31 yars. SJo:  Abdulia, Maciyathoda House, 

OA 635/2013 
40.1 

2. 

- 	-' 1- 

\ 	
o 
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Agatti. 

K.M. Shahida, aged 40.yaers, D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Arnina, aged 46ears, D/o. Abdul Rahrnan, 
Kuttiyarn Mukriyoda Hdse,•Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UniOn Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge, 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Chàige, Rajiv Gandhi Speciality Hospital, 
Agatti — 682 553. 

Village (Dweep) Panëhayat, Agatti Island, represented by its 
Executive Officer, 682. 553. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 	. 

Fareeda Beegum M.l., Meppada 111am, 
Agatti Island. 	 . 	 Applicant 

(By Advocate: Sri K.B Gangesh) 

Versus 

1. 	The Administrator, 
Administration of the 'UniOn Territory of Lakshadweep, 

555. 	. 

I.. 

2\ 	Airectoi of Panchayats, 
Jr 	. Vpartment of Panchayats, 

A ministration of Union Territory of Lakshadweep, 
tt' -  682 554.'. 



• 

Project Manager, Desiccated coconut Powder Unit, 
Lakshadweep Development' Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director 	kshadeep Development 
Corporation, Kavaratti —6554. 

\'illage (Dweep) Panchayat,, 
Agatti Island, represented bits Executive Officer, 
682 553. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnàñ) 

84. 	0A822/2013 	 •.. 1. 

B.P. Nvas, Aged 27 years, Sb. Kasmi MY.,. 
Valiyapui'a I-louse, Kilthan Island  
UT. of Lakshadweep. 	 Applicant 

(By Advocate: Sri P.V. Mohana.n) 

Vérsüs 
I )  

The Administrator,  
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

1, 	The Principal, Government Hiher Secondary School, 
Kilthan Island - 682 556. : 	 : 	1 	 Respondents 

~ 

85. OA 880/2013 	• 

MuthukoyaN.P 
Nalakapura, Kiltan Island. 1 1. 
Union Territory of Lakshadeep-682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

/ 	'.. . 	 . 

./ 
•' .-' f 
l.1yl- i 
Par 

\ 

Versus 

Territory of Lakshadweep !represented 
Administrator 	• 

ttti Island —682 555 :aHy: 



115 

2. 	Director of Panchayath 
Union Territory of Laksh4weep 
Kavaratti Island - 682 555:, 

3 	The Senior AdministratjvejQfficer 
Education (District Parichath) 
Union Territory of Lakshádveep 
Kavaratti Island - 682 55 

4. 	The Principal 
Government Senior Secondry School 
District Panchayat, KiltanT1ànd 
Union Territory of Lakshdeép 682 558 

(By Advocate Mt S Radhakiishnan) 

86. Ok28/2O13 

K.C.Abduj Khader 	H 

Kul.ikaraya Chetta House 
C.hetlat Island 
Union Territory of Lakshath'eep- 682 554 

(By Advocate: Mr. Shabu Sreedháh). 

Versus 

Union Territory of Lakshadwêep represented 
by the Administrator 	)d 
Kavarattj island 	682 555 

The Director of Panchayath 
Union Territory of Lakshadp 
Kavaratti Island 682 555 

Respondents 

Applicant 

The $enior Administrative Offier 
Education (District Panchayath) 
Un ion Territory of Lakshad'eep 
Kavaratti Island - 682 555 

The Principal 
Government. Senior Second'School 

..4istrict Panchayat, Chetlat Il•and 

/ -  Oft 1oTertitoiy of Lakshadweep 682 554 

(BnAdvo( \M S Radhaki ishnan) 	I 
: 

? 	
U 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh 

Versus:. 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional:Officer 
Kalpeni Island 682 554 

The Director (Rural devéoprnent) 
Department of Rural Development 
Administrttion of the Union Territory 
of Lakshadweep, Kavaratti 	682 555 	 Respondents 

(By Advocate: I\4r.S.Radhakrishnn) 

88. 	()A 905/2013 

I. 	Abdul Khader C. 
Chekkiriyarnmada Hous.H 
Agatti Island 

2. 	Buar Jamhar T.P 
Theklapura House 	- 
Agatti Island 	 Applicants 

(By Ack'ocate: Mr.K.B.Gangeh.:: 

Verss r:: 

1. 	The Administrator 
jdrninjsti'ation of the Un16'h'Te'' rritory of Lakshadweep 
Kavaratti Island - 682 555 

2 	D1Ito \of Panchayaths 
Deçti31nt of Panchayaths•. 
Adñtinii ation of the Union Territory of Lakshadweep 
K avaratt i  Island - 682 555 	.: 



:7  
Project Manager 
Desiccated Coconut Pvder Unit 
Lakshadweep Devel opiTlènt Corporation Limited 
Agatti, Kavaratti - 682 555 

The Deputy Director (Admn) 
Lakshadweep Developirient C.orporation 
Kavaratti - 682 555 

Village (Dweep) Panchàyath 
Agatti Island representëdby it 
Executive Officer - 682i553. 	 Respondents 

IL 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

SaifullaM.I 	H 
Melaillarn House 
Kalpeni Island 

KunhikoyaM.V 
Mathil Valiyammada House 
Kalpeni island 

Kidave K.O 
Kakkachiyoda 1-louse 
Kalpeni I-louse 	. 	 Applicants 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 

*Kavaratti Islaiid — 682 555 

\ • 	'7\3 	shadweep Build.ingDevelopment Board 
IJriin Territory of Lakshadweep 

,i a4ratti represented by its Secretary - 682 555 



4. 	The Technical Officer 
Lakshadweep Building: Development Board 

Kalpeni island - 682 553., 

5; 	Village (Dweep) Panchyath' 
Kalpeni Island represent,.Ibyits 
Executive Officer 	 Respondents 

(By Advocate: Mr.S.Radhakrishnañ) ,  

90. OA 942/2013  

I. 	Mohammed Ashik 
Palliyat 1-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

IViohammed Fathahulla 
Karachetta I-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh).. 

Versu 

TheAdministrator 	' 

Administration of the Unin Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayáths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555' 

3'. 	Lakshadweep Building Dèvelôpment Board 
Union Territory of Lakshâdweep 

,-TT7>Kavaratti represented by its.Sècretary —682 555 
/ 

4 	'Iie Technical Officer 
'1.4sadweep Building Development Board 

dthh Island - 682 554 

? / / 

App! icants 



Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 

(By Advocate: Mr.S.Radhakishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpen i, Union Territory of Lakshadweep 

C.K.A.ttakoya 
Casual Labourer 
Power I-Iou.se,:Kalpeni 
Residing at Chakakee]F. iie 
Kalpen i, Union Territoyf iakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at PallathHousH 
Kalpeni 	 V 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India representd:l bthe Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

514'~

..he Administrator
I erritory of Lakshadveep 

/ 	 a tti — 682 555 	H 

EtveEnn: 	

of Lakshadweep 

Respondents 

Applicants 



Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrjshnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr. P.V.Mohanan) 

Versus 

The Administrator 
U nion Territory of Lkshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department oiPanc•hayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
InternJ Inspector 
Agricultural Department, Kàlpeni 
Kunnamkujarn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
--IiernaI Inspector 

1r//1èultural Department, Kalpeni 
0•' 	 T'K4vavaliyai-nmava House 

. 	 .0 	 • 

d/ lPM1ksland 
• 0 

unT. I  tory or Lakshadweep 

I,. 

.01 
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3. 	Freeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentarnveli House 
Kalperi island 
UnionTerritory of Lalshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. 	O.A No. 1225/2013 

C.P. howkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpehi. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

lhion of India 
/ - 	 N 
/ 	 I Represented by the Secretary to 
(/ 	oVniment of India, 

try of Home Affairs 
h'belhi - 110001. 
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Applicants 

Respo tid ents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 

the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Vi 1 lage/Dweep Panchayats and/or 

District Panchayats. For the sake 
I 

of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is- that their services are not 

being regularized even though they have been working for years together, albeit 

wage basis. Therefore the common prayer in all these cases is for 
' .oM"il1 

/ 	ioa direction to the respondents to regularize their services. In the case of a 
I 

/ 	
f1cs who ha,e ben retrenched on completion o!the period of engagement, 

th 	Ye is for issu 	direction to re-engage them. 

* / 
SEIAG /' 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Nciderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the 	-. 

contention:- 	 . 	 . .. - 

Jlri,Secretarv Stale of Karnataka & Others Vs Umadevi and Others- > 

/ 	
It / (2OO6) 4 ( C I 

- 	 .. 2ateJRcijcisihan Vc Dava La! (2011) 2 ( C 429 

r 	 / 
N 



3 	So/va Prakash cenci Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

4, 	Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjul7dappa Vs. T. ihinmiah - (1972) 1 SCC 409. 

.Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Va/sarnma -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 30, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, , Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Departi*ient of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/201 3 have been working for iS years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, ilnot more. 

 It is beyond controversy That all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

"in act undergone. However, in those cases also, no material has been 

plad before us in 	 ntn suppoit of the above conteio Similarly it is not in 

7 	..:'spthe. that such engagements were not made against sanctioned posts. In 

short, this/process of casual engagement on daily wage basis for 89 days 
N. 	 / 	/ 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

qUestion of regularization of the services of such irregularly appointed 

ernplyees be considered on meilt in the light of the principles settled by 

the Aptxourt in the cases in S. VNarayanappa - AIR 1967 SC 1071 

NNänjundappa - (1972) 1 SCC 409 & B NNagarajan - (1979) 4 SCC 

507 - as a one time measui e 
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A three judge Bench of th.Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed'that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by its elf may not be a ground for directing 
regularization. Regularizalion is not a mode of app qintment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
Ju.r corners of the delegated power by the authority 
concerned." 

In the above case (1-larminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

ally claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The.. Apex Court while concurring with the view taken by the High 

Court héjd that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking. 

the admitted position that 800 posts of teachers were lying vacant, 

.' 	 expressed the hope that the plight of the appellants would 
/ 	.-. 

7 "be tàkcn into account by the administration and consider the 
I 	1./ 	--- 

• 	 'J"/' 	I", 
\. 	desira'b11t)) of relaxing the age-limit provided in the Rules. 

/j 
\ 	,• -,-------, ' 	/ 



• 13. In Nanjundappa(Supra), •hé'ApeCburt had held thus:- 

he appointnent itse:fs:in  infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratflcation. or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or mnner which does not go 
to the root of the appointment. Regularizatidn cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the fiye judge Bench of the Ap.ex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panëhayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) lat that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

it appears that many of them have been allowed to continue. Many of 

/ 

have been engaged in one scheme or the other sponsored. by the 

'1overnment or in some such other schemes or programmes floated 

dministration on its own by utilizing the funds available with it. 

ministration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

epartmépts under them. It has been noticed that in some of the 

0epartments, the casual employees have been working apparently against 

egular posts for years together. Why is it that such posts are not identified and 

anctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

jolicy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

one scheme or the other. The policy is laudable. But still, the question is 

by large number of employees working on certain posts for years together 

ithout any, prospect of being regularized or absorbed, are being kept on 

nterhooks like this ? The very fact that these people have been allowed 

continue on those posts for years together will show that such posts are 

Dt of casual nature. We do not propose to deal with the above aspect any 

irther at this stage though it may be observed that the attitude of the 

&dministration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Vi;ilage (Dweep) Panchayat of Agathi Island had 

._—iproached this Tribunal, aggrieved by the failure of the Union of India 

Lakshadweep Administration in granting them temporary status 
01 

- \ 
. 	
/u 

e Scheme for Temporary Status & Regularization introduced by 
I 	! 

the nil4n  of India, in O.M.No. 51016186/Estt (C) dated 10.09.1993. It 

\\\a4iiEaThJthat the upkeep, maintenance and distribution of the drinking water 

,,,' 



to the loéal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought• 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Vil!age/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The. Second respondent i.e. the Lakshadweep Administration 
would adopt the Depariment of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1 99, 	prescribe it prospectively to the Panchayais for granting 
temporary status to casual labourers as per the parameters of the 
schthe. 

The JIrst respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

. .)VX cr;-?,.; 

:: !3 
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From the date of issue of these orders and until the Lakshadweep 
Admiiiistraiion prescribes the scheme to the Panchayats for 
regularization of eligible casual wQrkers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
th'.rçgular vacancies in Group D .which would be kept reserved for 
the regularization of the cas'ual workers under the scheme. 

('4 iNo casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
(or fresh recruits without considering them for the grant of temporary . '. 

'dt.s i/eligible as per the scheme. 	. 

\hv1s1on Bench of the High Court while allowing the Writ 

d 	by the Administration noticed that another Bench ofthis ' 



Tribunal in Original ApplicationsNo.1297 &218 of 1998 had rejected an 

identical relief claimed by sôme other casual labourers, holding thus:- 

"We have carefullyeru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Coundil of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
wiihoui proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certUicales. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. 7'. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Admini:stration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by 1j7e administratio/i and that would make  all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the mattei of regularization of the 
applicants are concerned. The anxiety of the U. 7' Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expendii'uie on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

-Coürfin OP No 28776/2001 Still later, OA No 1008/1997 and OA 

No 571IJ99)8 were also dismissed by a common order following the 

/ " ,• 	deci'ior".inriioned supra. This order was also confirmed by the High 

•Cothi.O:P.o,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitaiion to hold that the Tribunal has commuted a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Pan chavats for granting temporary status to 
casual labourers. The direction given to the I'anchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftzll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicanfs that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panch.ayats. 

qations of power have changed after the last Panchayat elections. Some 
:DMHIic 

of appointments were cancelled by the successor Committee 

in 'olf5c.61  of these Panchayats More importantly, fresh engagements are 

, 	beifi 	made 	on 	political 	basis 	and 	some 	of 	the 

di'sëhgagernents/retrenchments also have political colours 
i: 	 / 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to 'hire and lire' employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having suflcient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relatingtp employees engaged by the 

Panchayats, the Standing Counsel for the Administration, himself has 

appeared for the Panchayats as wll. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various. provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997,.Sri P.V.Mohanan who appears for the applicants in some of the 
ç. 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the' Pchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 

1-0 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after-the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going, by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

- The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years There are only very few who have 

been working for 2-3 years or less Most of them are still continuing on the 

hasis of interim orders passed in these cases 
- 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 dys 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or withoit the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
7rctcoming under (a) above, i.e. with less than ten years Of service. 

\ 

	

7 'y 	 ose who have been engaged under one scheme or the 
her than those who have been engaged under the Mahatma 

''GardfiiInational Rural Employment Guarantee Scheme (MGNREGS 
* 	;( forshrt)
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Ibutnot those who come within (a) or(b) above. 

t 

	

.... 	.:" 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the Casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than teh 
years of service or with specific qualification such as matnculation or 
the like (here stateq to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, 	the Panchayats/Departmehts have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

'.ev.era1 employees were sought to be disengaged. Understandably, all these 

eirtployees who laced the threat of disengagement have approached this 

Tribural and those Original Applications are also included in this bunch of 

'a.es./It appears that the Administration has also sought to rely on the 

N. 	LI. 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policyis to 

give minimum employment to maximum people at least for a few days in a 

year. in this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employmen.t in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily ,  give adequate 

4t.cêration to those employees who have been working on casual basis 

	

.j/ 	f9r nor £lan a decade or two Similarly, the plight of those employees 

who heeen working on casual basis for the last S to 10 yeais is also 

	

\\ 	
4 iuA,ipitjable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely' essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address' the issue relating to all these employees who have been toiling 

for years together on casual basis 5  with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 	.............' 	 . 	' 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore; dismissed. 

The interim ordeis in force as on today shall remain extended till 

April4,2014. I 

K.GEORGE JOSEPH 	 JUSTICE A.K.BASHEER 
A1R4TWE MEMBER 	 JUDICIALMEMBER 
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